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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 418 of 2021
With
ORIGINAL APPLICATION NO. 447 of 2021

IN THE MATTER OF:

Tilak Raj Adhana & Ors ...Applicant
Versus

State of Uttar Pradesh ...Respondent

CONSOLIDATED ADDITIONAL REPLY/ COMPLIANCE OF THE
RECOMMENDATIONS MADE BY JOINT COMMITTEE DATED
30.03.2022 AND GROUND WATER AUTHORITY DATED 02.02.2024, ON
BEHALF OF THE PROJECT PROPONENT (RESPONDENT NO.5&6).

1. At the outset, it is submitted that the answering Respondent has already
filed one reply/objections on 31.10.2023 on behalf of the both the units of
the answering Respondent (Modi Sugar unit and Modi Distillery). In the
said reply, the answering Respondent has dealt with issues raised in the
present Application and has further dealt with the compliance made qua the
recommendations /observations of the joint Committee’s report dated
30.03.2022.

2. That thereafter on 01.11.2023, this Hon’ble Tribunal inter-alia directed the
Ground Water Authority to conduct a proper survey, take appropriate
measures and submit a report.

3. That on 06.02.2024, the Status Report was filed by the RO, UPPCB
incompliance of the order dated 01.11.2023 wherein, the State Pollution
Board has placed on record the required permissions obtained by the
answering Respondent and further placed the compliances made by the
answering Respondent. Further a report was filed by the Ground Water
Authority wherein few recommendations and observation were made by

the said Authority.
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That the Project Proponent in pursuant to the directions given by this
Hon’ble Tribunal, filing the instant consolidated Additional Reply cum
Compliance of Recommendations dated 30.03.2022 made by the Joint
Committee in order to bring out more clarity regarding the issue so as to
satisfy this Hon’ble Tribunal qua the issues raised on the last date of
hearing 1.e., 08.02.2024. Hence the Project Proponent is filing the instant
Consolidated Additional Reply cum Compliance of Recommendations in

following tabular form.

Borewell number-1

NOC number-REG013999

Validity of NOC- 21.07.2023 to 03.01.2025

Quantity of groundwater extraction permitted by NOC- 85500

rate, and pumping device of
a borewell without the
permission of the competent
authority.

location of the borewell
was changed without
the prior permission of
the competent
authority.

SR. TERMS AND | CONDITION FOUND | COMPLIANCE OF
NO. CONDITIONS OF NOC | DURING TERMS AND
INSPECTION CONDITIONS
1. Registration of Borewell | Registration was not | That the Application for
was to be done within 90 | done. the  registration  of
days from the date of issue Borewell has been
of NOC. applied on 07.02.2024.
A copy of the NOC and
the Application for the
registration of Borewell
is annexed herewith and
marked as
ANNEXURE R-1
2. Status of new NOC after | No change in ownership | That the ownership of
change in ownership of | was informed. borewell has not been
borewell. changed.
3. Status of changes in the | During inspection, it | It is clarified here that
location, design, discharge | was found that the | there have been some

problems found in the
running of the borewell
hence the borewell has
been installed at 10-

meters away from
earlier installation
without change in

design, discharge rate,
and pumping device of
a borewell. However,
the Project proponent
had obtained the NOC
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of the Borewell from
the department.

Status of compliance with

A digital water flow

A digital water flow

the VISSI standard for | meter has been installed. | meter has been

recording the rate and installed.

volume of groundwater A copy of the digital

extraction water flow  meter
installed is annexed
herewith and marked as
ANNEXURE R-2

Construction of a | A piezometer has been | That earlier piezometer

piezometer and installation
of a digital water level
recorder with telemetry
device.

constructed. However,
its present condition is
poor.

was installed and was
working but after the
report of the UPGWA,
a new piezometer has
been installed and the
same is  working
properly without going
into intricacies.

A copy of the
piezometer installed is
annexed herewith and
marked as
ANNEXURE R-3

Pre-monsoon and post-
monsoon groundwater
quality report was to be
conducted by an NABL
approved lab

The inspection report was
not submitted in time.

That the quality of the
groundwater has been
checked up from time
to time as per the
conditions and same
has been submitted on
06.02.2024.

A copy of the Pre-

monsoon and  post-
monsoon groundwater
quality report
conducted by an

approved lab is annexed
herewith and marked as
ANNEXURE R- 4

Status of providing monthly
data of telemetry device and
digital water level recorder
on piezometer to the office

During the inspection, no
data from the piezometer
was provided.

That the Project
Proponent properly
maintains the data of
telemetry device and
digital water level
recorder on piezometer.
A copy of the recent
data  12.12.2023 to
14.02.2024  recorded
through piezometer is
annexed herewith and
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marked as
ANNEXURE R-5

8. In case of an institution/firm | During the inspection | That the assessment of
extracting groundwater in | and previously, the | extraction of
excess of 100 litres per day, | annual water audit | groundwater has been
two annual water audit | report and impact | made and an Impact
reports and impact | assessment report were | Assessment  Reports
assessment reports of the | not submitted. has been prepared.
person and  institution A copy of the Impact
nominated by the Assessment Reports is
Federation @ of  Indian annexed herewith and
Chambers of Commerce marked as
and Industry (FICCI), ANNEXURE R-6
Indian Chamber of It is further clarified
Commerce (ICCI), National here that annual water
Productivity Council (NPC) audit reports are not
and Central Ground Water required as per the
Authority (CGWA) NOC water audit has to

be carried out and
submitted after 1 year
from the date of
issuance of NOC and
NOC of one of the
Borewell has been
obtained on 21.07.2023
hence audit of
extraction of water
should be conducted in
July 2024.

9. In  relation to  the | During the inspection, | The project proponent
establishment of rooftop | Mr. M.C. Tyagi informed | is  recharging  the
rain water harvesting that a consultant has been | ground water through

selected for the | ponds being made by

establishment of rooftop | the unit. However, for

rainwater harvesting. the Roof-top Rain water
Harvesting, the said is
under process.
A copy of Photograph
of pond adopted by the
Project Proponent is
annexed herewith and
marked as
ANNEXURE R-7

10. Status of establishment of | The firm had adopted | That the Project
rain  water  harvesting/ | ponds in the villages of | Proponent is recharging
recharge system of the | Amirpur Wadyala, | the water through ponds
specified capacity by the | Michri, and Jalalpur | being made by the unit.
institution/firm. Dhidhar, Block- Bhojpur, | That Project Proponent

has written a

District Ghaziabad
n connection with
recharge, but the village

representation to the
District
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head informed by his
letter No. 04.03.2023 and
08.08.2023 that no work
has been done by the firm
on the ponds of the said
village.

Magistrate/Chairman,
District  Groundwater
Management Counsil,
and  requested to
provide the design and
technique  for  the
perennial maintenance
of the pond.

A copy of the
representation  dated
05.03.2024 is annexed
herewith and marked as
ANNEXURE R-8

Borewell number-2
No objection certificate number-REG034026

Validity of no objection certificate from 06.12.2022 to 31.01.2025

Amount of groundwater extraction from no objection certificate-84000

VISSI standard for recording | meter has been installed.
the rate and volume of
groundwater extraction.

SR. TERMS AND | CONDITION FOUND | COMPLIANCE OF
NO. CONDITIONS OF NOC DURING TERMS AND
INSPECTION CONDITIONS

1. Registration of Borewell was | Registration was not | That the Application
to be done within 90 days from | done for the registration of
the date of issue of NOC Borewell has been

applied on
07.02.2024.

A copy of the NOC
and the Application
for the registration of
Borewell is annexed
herewith and marked
as ANNEXURE R-9

2. Status of new NOC after | No change in ownership | That the ownership of
change in ownership of | was informed. borewell has not been
borewell changed.

3. Status of changes in the | No changes were found | There is no change in
location, design, discharge | upon inspection. location, design,
rate, and pumping device of a discharge rate, and
borewell without the pumping device of a
permission of the competent borewell.
authority.

4. Status of compliance with the | A digital water flow | A digital water flow

meter  has been
installed.

A copy of the digital
water flow meter
installed is annexed
herewith and marked
as ANNEXURE R-
10.
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5. Construction of a piezometer | A piezometer has been | The compliance of
and installation of digital water | constructed. this condition has
level recorder with telemetry already been annexed
device in serial no. 5 of the

Borewell No.1

6. Pre-monsoon  and  post- | The inspection report | That the quality of the
monsoon groundwater quality | was not submitted in | groundwater has been
report was to be conducted by | time. checked up from time
an NABL approved lab. to time as per the

conditions and same
has been submitted on
06.02.2024.

A copy of the Pre-
monsoon and post-
monsoon groundwater
quality report
conducted by an
approved lab is
annexed herewith and
marked as
ANNEXURE R-11.

7. Status of providing monthly | During the inspection, | The compliance of
data of telemetry device and | no data from the | this condition has
digital water level recorder on | piezometer was | already been annexed
piezometer to the office. provided. in serial no. 7 of the

Borewell No.1

8. In case of an institution/firm | Even at the time of | The compliance of
extracting groundwater in | inspection, annual water | this condition has
excess of 100 litres per day, already been annexed
two annual water audit reports in serial no.8 of the
and impact assessment reports Borewell No.1
of the person and institution
nominated by the Federation
of Indian Chambers of
Commerce and  Industry
(FICCI), Indian Chamber of
Commerce (ICCI), National
Productivity Council (NPC)
and Central Ground Water
Authority (CGWA).

9. In relation to the establishment | During the inspection, | The compliance of
of rooftop rain  water | Mr. M.C. Tyagi | this condition has
harvesting. informed that a | already been annexed

consultant has been | in serial no. 9 of the
selected for the | Borewell No.1
establishment of rooftop
rainwater harvesting.

10. Status of establishment of rain | The firm had adopted | The compliance of

water harvesting recharge
system of the specified
capacity by the institution/firm

ponds the villages of
Amirpur Wadyala,
Michri, and Jalalpur

this condition has
already been annexed
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Dhidhar, Block- | in serial no. 10 of the
Bhojpur, District | Borewell No.1

Ghaziabad

in  connection  with
recharge, but the village
head informed by his
letter No. 04.03.2023
and 08.08.2023 that no
work has been done by
the firm on the ponds of

the said village.

SUGAR UNIT

SR. NO.

RECOMMENDATION OF THE JOINT
COMMITTEE DATED 30.03.2022

COMPLIANCE MADE AS
PER THE COMMITTEE
REPORT.

1. The unit shall install flow meters at various | That the Project Proponent has
water recycling locations to measure water | installed flow meters at various
consumptions as specified in sugar charter. water recycling locations to

measure water consumptions.

A copy of installed flow meters
is annexed herewith and marked
as ANNEXURE R-12.

2. The unit shall install flow meter at the outlet | That the Project Proponent has
of treated water storage lagoon to quantify the | installed the flow meter at the
treated water consumption in horticulture and | outlet of treated water storage
maintain record of the same. lagoon to quantify the treated

water consumption in
horticulture.

A copy of the Log book of flow
meters, ETP Log book of flow
meter and Photographs treated
water lagoons storage flow
meter are annexed herewith and
marked as ANNEXURE R-13.

3. The wunit shall maintain the desired | That the Project Proponent
MLVSS/MLSS ratio of 0.70 to 0.80 in | maintains the desired
aeration tank. MLVSS/MLSS ratio of 0.70 to

0.80 in aeration tank.

A copy of the recent analysis
report depicting the ratio
recommended by the committee
is annexed herewith and marked
as ANNEXURE R-14.

4. The unit shall ensure proper operation & | That the Project Proponent
maintenance of ETP and also ensure proper | properly maintains ETP.
stabilization of ETP.

5. The contamination in Ground Water, has | That the Project Proponent, in

been observed, hence it is recommended that

order to maintains the ground
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Uttar Pradesh Ground Water Department | water quality, gets inspected &

may be asked to look into the matter, and | verified the ground water from

arrangement for deep bore-well for drinking | different NABL aggregated

water shall be made. Laboratories and reports of the
said is well within the limit.

6. The unit shall ensure consistent compliance | That the unit is duly complying
of the notified standards in MoEF&CC | the notified standards of
Notification G.S.R. 35(E) dated 14th January, | MoEF&CC Notification G.S.R.
2016. 35(E) dated 14th January, 2016.

7. The unit shall ensure the absolute treatment | That the Sugar Unit is recycling
of sugar effluent and its reuse in process | the whole sugar effluent without
without any failure and also ensure that no | any failure and no
untreated/partially treated effluent shall be | untreated/partially treated
discharged outside the premises. effluent is being discharged

outside the premises.

8. Unit must ensure the proper storage of | That the unit has increased the
bagasse to avoid ambient air pollution due to | heights of adjacent boundary
floating bagasse particles. wall to avoid ambient air

pollution.

A copy of the photographs

depicting the covering of outlet

of bagasse discharge area is

annexed herewith and marked as

ANNEXURE R-15.
DISTILLERY UNIT

1. The unit shall concentrate all its raw spent | That the Project Proponent has
wash stored in tank of 50 KL and Bio- | taken steps to concentrate all
methanated spent wash (BMSW) stored in | spent wash stored in tank of 50
lagoon of capacity 2900 cube meter through | KL and Bio-methanated spent
MEE to achieve 30% solid concentration and | wash stored in lagoon of
the concentrated spent wash shall be used for | capacity 2900 cube meter
bio-composting. through Multi Effect

Evaporator (MEE) process.
That this recommendation has
already been complied and also
made apprised to this Hon’ble
Tribunal vide Common Reply
dated 31.10.2023 filed by the
Project Proponent.

2. Since the unit is under the process of switching | That this recommendation has
its molasses-based distillery to grain-based | also been complied and also
distillery now therefore, the wunit shall | made apprised to this Hon’ble
dismantle/level/fill the lagoon of capacity | Tribunal vide Common Reply
2900 cube meter after utilization of | dated 31.10.2023 filed by the
accumulated spent wash in bio-composting. Project Proponent.

3. The unit shall commence its grain-based | That the Project Proponent
distillery only after obtaining valid consent | obtained Consolidated Consent
from UPPCB. to Operate and Authorisation

dated 22.02.2024 and the same
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is Valid for the period of
19.02.2024 to 31.12.2025 and
the Project Proponent runs the
unit as per the terms and
conditions of the Consolidated
Consent to Operate and
Authorisation.

A copy of the Consolidated
Consent to Operate and
Authorisation dated
22.02.2024 is annexed
herewith and marked as
ANNEXURE R-16.

ISSUE OF TWO BOREWELLS

. That the issues with respect to the presence of the 2 illegal borewell for
which District Magistrate / Chairman, District Gound Water Management
Council that has imposed a cost of Rs. 5 lacs on the Project Proponent. At
this juncture it is important to clarify here that the Project Proponent
requested vide letter dated 02.03.2024 to the District Magistrate /
Chairman, District Gound Water Management Council for Waiver of
Penalty imposed by citing the reason that one small borewell to provide
drinking water to the Administrative Block of Modi Vansapati
Manufacturing Company which had been installed long back was closed
on 03.02.2003 and one small borewell which was near the Cane Carrier in
the Factory Premises and was being used as drinking water to the Sugar
Cane Growers who were supplying the Sugar Cane to Modi Sugar Mills
and the same was also closed in the year 2009. Hence issues related to
presence of 2 illegal borewell do not exist as the same are not operation
since long.
A copy of the letter dated 02.03.2024 to the District Magistrate / Chairman,
District Gound Water Management Council for Waiver of Penalty imposed
is annexed herewith as an ANNEXURE R-17.

ISSUE OF FLY ASH
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6. That the Project Proponent maintains the data of the generation of the ash
and converts the fly ash into wet ash through venturi scrubber system and
this wet ash is sold to farmers which is used as manure in the fields to fill
the low land areas.

A copy data of the generation of the ash is annexed herewith as an
ANNEXURE R-18.

ISSUES OF TREATMENT OF WATER DISCHARGE FROM THE
UNIT

7. That the answering Respondent is completely working as per the norms
and parameters of the board and there is no liquid discharge by the unit, in
fact whatever water is being discharged by the unit the same is sent to
Effluent Treatment Plant for the treatment and the treated water is being
used in the unit itself in this way a continuous cycle is going on. At this
juncture it is important to point out here that the answering Respondent has
also adopted a pond in the nearby village for the purpose of recharge of

water.

NO PRESENCE OF HEAVY METALS

8. That there are no heavy metals has been found in the water as inspected by
the Joint Committee and the unit is naturally not responsible for heavy
metals mixed in the water if any found.

9. That the 70 per cent i.e., 3360 ton of the water requirement in unit is being
fulfilled by Sugar Cane Juice itself and rest required water is fulfilled by
ETP water treatment process, the average of treated effluent sent to main
plant for the reuse per day is 453 cube meter and only 150 cube meter water
is extracted from the bore well that is well within the permissible limit of

the extraction of water.
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A copy of the average quantity of the water obtained from Sugar Cane
Juice, treated effluent sent to main plant for the reuse and extracted from

the bore well 1s annexed herewith as an ANNEXURE R-20.

CORPORATE SOCIAL RESPONSIBILITY:

10.That the answering Respondent has actively involved in the Corporate
Social Responsibility (CSR). That the answering Respondent runs a
hospital known as Modi Hospitals wherein free medical treatment is being
provided to the locals. That the answering Respondent provides foods to
approx. 1500 people per day and has recently distributed winter cloths to
the needy persons in this winter season.
A copy of photograph depicting the distribution of blankets and free health
check-ups is Annexed herewith as ANNEXURE R-21

11.That, in view of the above facts and circumstances of the case and the
answering Respondent has a good case on merits hence, the present
original Application may be dismissed.

12.That the supporting Affidavit is being filed along with this Reply.

FILED BY

THROUGH %;ﬂ -JL
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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.418 of 2021

With

ORIGINAL APPLICATION NO. 447 of 2021

' "

Tilak Raj Adhana&Ors ...Applicant

Versus

State of Uttar Pradesh &Ors ...Respondent

AFFIDAVIT

I, Rajendra Pal Singh, S/o. Shri Churaman Singh, Aged About

65 years, R/o. House No. - 774, Sector-29, Near Petrol Pump,

Faridabad, Haryana do hereby solemnly affirm and declare as under:-

Contd....2....
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Ly

L That I am Authorized Representative of M/s Modi Sugar Mills
Unit, Modinagar, District Ghaziabad (U.P) and am well
conversant with the facts and circumstances of the case and
thus competent to swear this affidavit.

2h That the accompanying reply has been drafted by my Counsel
under my instruction based on knowledge and I affirm that
statement of facts made herein are true and correct to my
knowledge.

3. That the contents of the said reply be read as part of this affidavit

and same are not repeated here for the sake of brevity.
.{K’{:S:h.-'_':.':. . l“‘? - /p
fﬁff’-f . V 5
s fﬁ@ 2% | DEPONENT

Verified at Modinagar on this 12t day of March, 2024 that the
contents of my aforesaid affidavit are true and correct to my
knowledge. No part of it is false nor anything material has been

concealed therefrom.

anni
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i

That I am Authorized Representative of M/s Modi Distillery
Unit, Modinagar, District Ghaziabad (U.P) and am well
conversant with the facts anvvd circumstances of the case and
thus competent to swear this affidavit.

2. That the accompanying reply has been drafted by my Counsel
under my instruction based on knowledge and I affirm that
statement of facts made herein are true and correct to my
knowledge.

3. That the contents of the said reply be read as part of this affidavit

and same are not repeated here for the sake of brevity.
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U5 VERIFICATION

Verified at Modinagar on this 12t day of March, 2024 that the
contents of my aforesaid affidavit are true and correct to my

knowledge. No part of it is false nor anything material has been
concealed therefrom.

N/
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Name of the Owner

Address of the Applicant

Date of Submission

Company Name

Location Particulars

District

Plot No./Khasra No.

Ward No./Holding No.

GROUN D%JEER DEPARTMENT

(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti
Government of Uttar Pradesh

Form 8 (E)

[See rules 15(2)]

(RENEWAL OF AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF EXISTING WELL FOR
INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF GROUND WATER)

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: REG013999

VALID FROM 21/07/2023 TO 03/01/2025

DS REDDY

MODI SUGAR, MODINAGAR,

GHAZIABAD
16/03/2023

MODI SUGAR MILLS (MODI
INDUSTRIES LIMITED)

Ghaziabad

MODI SUGAR, MODINAGAR,

GHAZIABAD

Particular of the Existing Well and Pumping Device

Date of Construction/Sinking of

the Well

Type of Well

Purpose of well

Strainer Position (For Tube Well)

Type of Pump Used

Operational Device

15/01/1990

Tube Well/Boring

Industrial

Submersible

Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate of

Withdrawal (m3/hr.):

Maximum Allowable Annual

190.00

85500.00

Application No.

Specimen Signature

Company Address

Block

Municipality/Corporation

Depth of the Well (In meter)

Assembly Size(For Tube Well)

H.P. of the Pump
Rate of Withdrawal (m3/hr.)
15/01/1980

Maximum Allowable Running Hours Per
Day:

Recharge Required

Extraction of Ground Water:

Reason for renewal of N.O.C. For Industrial Use

oA, 3. . & Fdifiaor &1 &R

Against Case

16

ANNEXURE R-1 (Colly)

GZBD0323RIN0589

Modinagar, Ghaziabad,
Uttar Pradesh

BHOJPUR

Yes

NA

100.00

30.00

190.00

3.00

171000.00
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« This No-Objection certificate authorizes the owner applicant (geﬂ-oank a well in the location specified for extraction of ground water at a
rate not exceeding that as shown at Sl. (3]), for Running Hours per day, and for maximum allowable annual extraction of ground water and is
valid subject to the observance of the conditions stated overleaf.

« Holder of this NOC is hereby directed to assure annual recharge of 171000.00 cubic meter, as specified under the application form.
Conditions

« (1) In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« (2) No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization.

« (3) For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow
meters(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction,
at outlet of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the
contrary is proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water
meters

« (4) The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if
the situation so demands.

« (5) In case of any change of ownership of the existing well, fresh registration has to be obtained.

« (6) No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at SI. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration.

« (7) n case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be
incorrect during verification at any subsequent stage, this registration is liable for cancellation.

« (8) The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

« (9) Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis.

« (10) Guidelines for Installation of Piezometers and their Monitoring

« Piezometer is a borewell /tube well used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing whenever needed. General guidelines for installation of piezometers
are as follows for compliance of NOC:

« +The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is being
withdrawn. The diameter of the piezometer should be about 4" to 6”.

« +The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more than one
piezometer are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as well as deeper
ground water aquifer monitoring.

« +No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

. Monitiring Mechanism
S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

« +The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should be given
in meter up to two decimals.

« + For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR) with
telemetry system should be used for accuracy.

« + The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been stopped
for about four to six hours.

« + All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be provided
for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its validation.

« +The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon (October/November)
periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It. capacity bottle) to the concerned Director, Ground
Water Department, Uttar Pradesh, for chemical analysis.

« +APermanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number, depth
and zone tapped of piezometer/tube well for standard referencing and identification.



« * Any other site-specific requirement regarding safety and accg5gasurement may be taken care of. 1 8

« (11) Any other condition(s) that may be imposed by the concerned Authority.

« (12) In case, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be
incorrect during verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

« ii) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« iii) Allindustries abstracting ground water in excess of 100 m3/d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC)/ PHD Chamber of
Commerce & Industries/ Laghu Udyog Bharati certified auditors and submit audit reports within three months of completion of the same to
Ground Water Department, Uttar Pradesh. All such industries shall be required to reduce their ground water use by at least 20% over the next
five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism
as mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m3/day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

- vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal washeries,
other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of ground
water pollution.

- (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

« ii) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc.

Date :17/08/2023

Place:Ghaziabad

This certificate is electronically generated and does not require digital signature
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- 2/7/24, 12:19 PM Registration Form
0 (Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti
- Government of Uttar Pradesh
[UIS 10(1) or 11(1) of the Uttar Prg?c'l’?sh Ground Water Management apd Regulation Act, 2019.]
m [STR WX o weyd R fafawa mﬁutmméﬁvmm1 (1]
Applicant's Details
- | sn-gaﬁrfaazm
. Type of Applicant Behalf of Firm/Company Application Number GZBD0224RIN0772
AT BT BN I HE&I
- Application Date 07/02/2024
= 3 fafy
I Name of the Applicant RAM KAMAL YADAV
P  smcwwam
- | Mobile No. 7060200432 Email ID. rkyadav@modisugar.com
weEEd AR o s
. Date of Birth 01/01/1963 Gender Male
- ‘ sfafy fei
| |
| Nationality Indian ID as Address Proof | Aadhaar Card
o ! e IREIGR A CUER l
Aadhaar Card Number 9457 7905 6638 Uploaded Aadhaar Card | Download
N | | Jraeirs e T SnuR H1E ‘
L |
- | House No./Flat No./Building No. ] MODI SUGAR MILLS A UNIT i Locality/Village !
< | WP W0/ To/Ma o | OFMODI INDUSTRIES LTD, | qEeATa .
- | MODINAGAR, GHAZIABAD |
| |
. City/Town/Post Office GHAZIABAD ‘ State Uttar Pradesh
TREQGRE HTew =
B | District ’ GHAZIABAD | Pin Code 201204
W ug { faots
- Designation | MODINAGAR GHAZIABAD UTTAR | Company Name ‘ MODI SUGAR MILLS (MODI
n g | PRADESH | HYA T AH | INDUSTRIES LIMITED)
Company Address MODINAGAR GHAZIABAD UTTAR | Authorization Letter . Download
B | sfterga | PRADESH | wiveR
. Details of Existing Well
fagw™ o erfaaver—
. District | Ghaziabad Block BHOJPUR
n R LT Ly)cd
Plot No./Khasra No. MODINAGAR GHAZIABAD UTTAR | Municipality/Municipal Corporation : No
B e senmw wen PRADESH TR WfrEATR Frm
. Ward No./Holding No. NA Uploaded Land Details Download
e e wE 3rqers faar war yfy &1 faaor
- Uploaded Google / Toposheet Download .
Map
B | swere femmm Y T[T /
- ararefte A .
. about:blank 1/4

:
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N E R EEEREREEEEREEREERERER

2/7/24,12:19 PM Registration Form
Location C_oordinates 28°49'38.43"N 77°34'11.20"E Google Map Download
wI fd=ie UUGE:L|
Pamculars of Th ﬁ Existing Well
I e
| Date of Construction/Sinking of | 15/01/1980 Type of Well Tube Well/Boring
[ well | PURTUSPR
"qsvaz"rﬁufurﬁfﬁ ' ' '
Dlscharge of Tube Well (cum./hr) 70
‘ airﬁﬁfiﬂ (cum.hr) '
l Housmg Pipe If Any | Yes I Approx Length of Housing Pipe (In | 100.00
‘ ﬂﬁ Eﬁf % | ‘ meter) :
zsfm TSy B gEI darg (@fex |
- . 1 i . = - T 4
:[ Approx. Diameter of Housing |1 250.00 ' Material of the Housing Pipe & Blank | Iron |
| Pipe (mm) 1 | Pipe | |
R urdy w1 sgmta | TR urdy @ e urdu &Y wnr |
D e L et e
Stralner etalls
Cal
Material of Strainer Iron Number of Stramer(s] 5
RR $ areh VR Pt HE@m
S.No | Strainer Installed at what Depth from Strainer Installed upto what Depth from i Length (In Diameter (In
wH : Ground Level (in Meter) Ground Level (in Meter) meter) millimeter)
d8n | R YTRAFTN T wwifiiet | ¥R YW APe R TR se wifa | ded efer | o (Rrefsfer /)
e #) iR &) A
1 70.00 76.00 6.00 250.00 1
2 76.00 82.00 6.00 250.00
3 82.00 88.00 6.00 250.00
4 88.00 94.00 6.00 250.00
5 94.00 100.00 l 6.00 250.00
1
Approx. Dapth of Well (In meter) | 100.00 Whelher There has baen Any Adverse ‘ No
CLk il aijﬁ'cr TS (e ﬂ‘) Report Regarding Water Quality of the |
Well? ‘
‘ 'm@ﬁﬁm B TUrETT & WY A B ‘
uﬁrﬁﬁu’lﬁ%‘? |
| Ground Water Level (In meter) | 22.00
aﬁmm e #H) |
Detaﬂs of Existing Pumpmg Dewce ﬁ'ﬂﬂﬁ ﬂﬁ“ SUHIT W faavor
Type of Pump to be Used Submarslble ; Pump Capacity (In m*/hr) | 70.00
TR A ST AT U T W R Y & (m%hr)
' Horse Power (H.P.) 30.00 Length of Suction Pipe (In meter) 133.00 :
| g urar (wad,) | iwmuswa?raaﬁ(sﬂﬂff) |
Operational Device Electric Motor Date of Energization | 15/01/1980 I
| IR | | Frgdiarcor iy | |
about:blank

-
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2(7/24,12:19 PM

Det.

ils of Utilization of Well
CLl GI-TI#IT @1

953

Registration Form
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Purpose of the Existing Well Industrial
. Forer U w1 IRRU?
I N - - ;
| Annual Running Hours 1200.00 Annual Days 150
aﬁﬁaﬂtﬁn (ﬂéi\‘) ! A Sy fﬁ?ﬁﬂ‘) .
! = = e e = = = —
Daily Runnlng Hours 8.00 ' Whether the Water Supplied in Well ‘ No [
3 Iudht ﬁ% ﬁ) ' Area Through Pipe Water Supply or | |
Not? |
| w1 8§ o BT 3Myfet gy wemyfd & ‘ |
. mmﬁsﬁ‘«ﬂ%‘r | |
Please Submit Mode of 1 Recycled in ETP and used in Please Mention Whether Obteined [ Yes l
i Treatment of Waste Landscaping and washing . NOC from Uttar Pradesh Pollution _ .
i Water/Effluent (For Industries) | | Control Board for Discharge of | i
| ooy v &t SUER yomret ¥ | Effluent/Waste Water or Not?
(ST RY) PUYT I B [ T IR USG Wguor
frdaror €18 & srufg ware/erafe S
WaTe 8 SAETTRY wHIOT uF Wi % R
T § Sy e
Upload NOC Download Length of Section Pipe (in Meter) 33.00
JATY WHTOTTS SIUTTS B TR UTSY B dars (Hex #)
Whether Rain Water Harvesting | No Any Other Information Which You N/A
Structure has been Constructed Would Like to Furnish
within the Premises? PIE 3G AFBNI W 3T WG BT
a7 ufeR ® auf e we e § :
mwmﬁwfm%mw%?
Maximum Allowable Annual Extraction of Ground Water: 84000.00
Does industry come under No
MSME ?
T ITUNT MSME & Sieria 3Tl §
?
NOC Issued By:
ST WO O (m'rﬁﬂa)
Central Ground Water Authonty No
F=irg o o wftrevor
SR = T e T —— |
Ground Water Department Uttar Pradesh Yes |
: qu e Ry s m‘m WHR
} ———— e — P— —— —— —- P— — —
| Cert[fieate Number REG034026 1 Issue Date 02/02/2023
| FHTOTOH & ! | Forfer fofr
. Expiry Date | 03/01/2025 | Upload Certificate Download
| ife fafy ' | WHTUTTS HUEAE B
I ol T [ & ! N =
about:blank

3/4
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27124, 12:19 PM Registration Form

Declaration by the Applicant
gRT

| | do hereby declare that the particulars fuenished herein above are correct and true . | understand that in case any of the information and particulars is |

found to be incorrect at any stage of scrutiny and investigation or thereafter, my application/registration is liable to be rejected/cancelled ..

ﬂ‘wmtﬁfﬁamﬁﬁ?wﬁﬁmﬁamwaw%iﬁwgﬁuﬁmm%ﬁﬁﬁﬂﬂmmmmm RTE TR AN |

e e T T w10 i
| Agree/d TEHA §

Note/dle

Separate application forms should be used for registration of each individual well.

The application form should be completed in all respect before submission. Incomplete applications are liable for rejection. Any correction |
alteration shall be duly authenticated.

In case any of the particulars/information is found to be incorrect at any stage of verification | scrutiny, the application is liable for rejection.

In case any of the particulars/ information furnished is found to be incorrect at any stage even after issue of the registration, the registration is
liable for cancellation.

Please write 'N.A." against those items which are not applicable.

Please attach the following documents along with the application:

(a) Document showing proof of ownership of land;

(b) Photocopy of Aadhaar card / voter ID | ration card | any other proof of identification.

(c) Map showing location of the existing well, the command are a and the existing wells which have been refer red to in item no.2(a), (b)and(c).

(d) Affidavit referred to in item no. 7(e)
The concerned Authority reserves the rlght to ask for any other document(s) from the owner applicant for examination of the merit of the case.

about:blank

4/4
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Annexure 1_ Borewell & Watermeter

23

Fig: Water Metre- 1



9 5 6 ANNEXURE R-3
B

Annexure 1_ Borewell & Watermeter

24

& GPS Map Camera

dia

Fig: Water Metre- 2
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Annexure 2_ Piezometer

Modinagar, Uttar Pradesh, India
10, Bhupendra Puri 5t, Modinagar, Bisokhar, Uttar Pradesh 201204, India

PIEZOMETER- 1 (Water Level:10.1 mbgl)

5 6PS Map camera

Uttar Pradesh 201204, India

PIEZOMETER 2- (Water level 9.11 mbgl)



ANNEXURE R-4 (CLLY)
ENV IRONMENTA% §§D TECHNICAL RESEARCH C&?RE

Offica & Laboraton}: 2/261, Vishwas Khand, Gomti Nagar, Lucknow- 226 010'(U.P.}

Emall : ETRCLTH@YAHOO.IN, Web: www.ctrcindia.com

IS0 9001:2015, ISO 14001 : 2015, OHSAS 18001 : 2007

An Approved Laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986

ETRC/PMOS/TEST-REP/FT/A5

TEST REPORT
WATER & WASTE WATER ANALYSIS
! Test Report Ref No.: ETRC/1706/11220/2023 Date of Report: 17/06/2023
Name /Address/Type of Industry M/s Modi Sugar Mills
(A Unit of Modi Industries Limited)
Modinagar
District: Ghaziabad (U.P.) - 201204
SAMPLE DETAILS
1 | Water/ Waste Water Ground Water § | Packing Condition | Sealed
2 | Sample Description Borewell No. 1 & | Sample Collected By Industry Self
| 3 | Sample received date 12.06.2023 7 | Analysis Start Date 12.06.2023
| 4 | Sample Quantity 5.0 liters 8 | Analysis End Date 16.06.2023
TEST RESULT
‘ Range of Indian Standard |
S$r.| Test Parameter Unit Protocol/Test Method Result tt_estlng 10500: 2012
No Nimit .°f Desirable | Permissible
t detection
Physico-chemical Parameters
IS: 3025 (Part-4): 1983
1 | Colour Hazen Reaffimed: 2017 «<5.0 5-30 5 15
18: 3025 (Part-5). 1983 I
2 | Qdour - Reaffl sz d: 2}0 17 Agreeable | Qualitative | Agreeable Agreeable
3 | pH - APHA 237 Ed. 2017-4500 H' 7.6 1-14 6.5-8.5 | No Relaxation
4 | Turbidity NTU APHA 23™ Ed. 2017-2130 B BDL 2-40 1 | 5
Total Dissolved i8: 3025 (Part-16): 1984
5 | solids (TDS) mg Reaffirmed: 2017 4023 | 10-5000 500 2000
6 ::":n'?::i':ﬁ;s total | N | APHA 23" Ed.2017-4500-NHsF |  BDL 0.5-10 05  No Relaxation
Anionic Detergents d _
7 (as MBAS) mgfl APHA 23" Ed. 201 7-5540 C BDL 0.05-056 0.2 | 1.0
IS: 3025 (Part-40); 1991
8 | Calcium as Ca mg/l Reaffirmed: 2019 56.0 2.0-600 75 200
9 | Magnesium as Mg mg/l APHA 237 Ed. 2017-3500 Mg, B 33.048 0.1-200 30 100
10 | Chloride as Cl mgd APHA 23" Ed. 2017-4500-CI'B 26.0 2.0 - 2000 250 1000
11 | Fluoride as F mgi APHA 23" Ed. 2017-4500 F C 0.41 0.02-50 1.0 1.5
Free Residual IS: 3025 {Part-26). 1986
12 | Chiorine mg/ Reaffirmed: 2019 BDL 0.1-50 0.2 1.0
IS: 3025 (Part-34): 1986
13 | Nitrate as NO3 mg/l Reaffirmed: 2019 BDL 1.0- 70‘ 45 No Relaxation
Phenolic Compound rd 0.001 -
14 (as CsHsOH) mg/l APHA 23" Ed, 2017-6530 C BDL 0.005 0.001 0.002
15 | Sulphate as S50, mg/l | APHA 23" Ed. 2017-4500- SO 28.0 1.0 - 500 200 400
16 | Alkalinity as CaCO; mgfi APHA 23™ Ed. 2017-2320 B 300.0 2.0-1000 200 600
17 E‘;'&'):'a’d"“‘ 3 | mgl | APHA23YEd.2017-2340C 2760 | 5.0-800 200 600
APHA 23" Ed. 2017-3120 B
18 | Aluminlum as Al mg/t (_JEP-OES) EeDL 0.015-5.0 0.03 0.2
APHA 23" Ed. 2017-3120B
19 | Boronas B mg/l (IEP-OES) BDL . 0.05-2.0 0.5 1.0
APHA 23" Ed. 2017-3120 B Cag
2¢ | Copper as Cu mg/| (IdCP—OES) BDL 0.03-10 0.05 1.5
PHA 23" Ed. 2017-3120 B .
21 | Iron as Fe mg/) A (ICP-OES) 0.10 0.05-20 |. 0.3 No Relaxation
Page lof 2

Regd. Address: 4/57, Vipul Khand, Gomti Nagar, Lucknow - 226010 (U.P.) Mab: 09807674227



ENVIRONMENTAD2$b TECHNICAL RESEARCE ZENTRE

Office & Laboratory: 2/261, Vishwas Khaind, Gomti Nagar, Lucknow- 226 010 (U.P.)

Email : ETRCLTH@YAHOO.IN, Web: www.etrcindia.com

1SO 9001:2015, 1SO 14001 : 2015, OHSAS 18001 : 2007

An Approved Laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986

Test Report Ref No.: ETRC/1706/11220/2023

APHA 23" Ed. 2017-3120 B .
22 | Manganese as Mn mg/l (ICP-OES) 0.03 0.02 -5.0 0.1 0.3
. APHA 23V Ed. 2017-3120 B
23 | Zinc as Zn mg/l (ICP-OES) 0.46 0.05-15 5 | 15
L] |
24 | Cadmium as Cd mg/l APHA 23;|c$£bzeos1)7 -31208 BDL 005-20 | 0003  No Relaxation
25 | Lead as Pb mgll APHA 23&;‘;‘_’&2; UL BDL 0.01-10 0.01 | No Relaxation
26 | Mercury as Hg ug/l APHA 23" Ed. 2017-3112 B BDL 0.5 - 1000 1.0 | No Relaxation
. . APHA 23 Ed. 2017-3120 B | .
27 | Nickel as Ni mgl/l (ICP-OES) BDL 0.05-5.0 0.02 No Relaxation
. APHA 23" Ed. 2017-3120 B
28 | Arsenic as As mg/l (ICP-OES) BDL 0.02-2.0 0.01 0.05
ra
29 | Total Chromium mgh | APHA 23(:(:%3625031)7’3120 B BOL | 003-50 | 005 | No Relaxation
Microbiological Parameters
MPN/ IS: 1622 - 1981 ) Shall not be detected i
A g = Present or all not be adetected in any
SOiyE-icoll 100 mi Reaffirmed: 2019 e Absert er 100 ml sample
mi
MPN/ IS: 1622 - 1981 rosemtor | Shall not be detected i
. . - Present or all no etected In any
31IgT- coll 100 mi Reaffirmed: 2019 S Aﬁsggt F:er 100 ml sample
m

BDL=Below Detection Limit

.......... END OF REPORT........
ETRC warrants that all analytical work is conducted professionally in accordance with all applicable standard laboratory practices and that this data reflects our best
attempt to generate accurate results for the sample, mentioned in the report as above.
The result relate only to the items tested.
ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results and/or the performance of the equipment
constituting to the results.
All disputes subject to Lucknow jurisdiction.
This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media without our
special permission in writing.
Complain register is available in our laboratory.

Authorized Signatory Authorized Signatory
(Sandeep Kr Verma) (Ritu Garg)
Lab-Incharge Qm
Page 2 of 2

Regd. Address: 4/57, Vipul Khand, Gomti Nagar, Lucknow - 226010 (U.P.) Mob: 09897674227
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ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE

Office & Laboratory: 2/261, Vishwas Khand, Gomti Nagar, Lucknow- 226 010 (U.P)
Email : ETRCLTH@YAHOO.IN, Web: www.etrcindia.com

1SO 9001: 2015, ISO 14001: 2015, 1SO 45001: 2018 & NABL Accredited Laboratory

ETRC/PMOS/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS
| Test Report Ref No.: ETRC/2311/11222/2023 Date of Report: 23/11/2023
| Name /Address/Type of Industry M/s Modi Sugar Mills
(A Unit of Modi Industries Limited)
Modinagar

l District: Ghaziabad (U.P.) - 201204
SAMPLE DETAILS

1 | Water/ Waste Water Ground Water 5 | Packing Condition Sealed
2 | Sample Description Borewell No. 1 6 | Sample Collected By Industry Self
3 | Sample received date 18.11.2023 7 | Analysis Start Date 18.11.2023
4 | Sample Quantity 5.0 liters 8 | Analysis End Date 22.11.2023
TEST RESULT
Range of Indian Standard
Sr.| Test Parameter Unit Protocol/Test Method Result ﬁ?:ti;"gf 10500: 2012
No detection Desirable Permissible
Physico-chemical Parameters
1 | Colour Hazen IS: 3025 (Part-4): 2021 <5.0 5-30 5 15
2 | Odour - 1S: 3025 (Part-5). 2018 Agreeable | Qualitative | Agreeable Agreeable
3 | pH - APHA 24" Ed. 2023 - 4500 H" 7.4 1-14 6.5-8.5  No Relaxation
4 | Turbidity NTU APHA 24" Ed. 2023 - 2130 B BDL 2-40 1 5
Total Dissolved th
5 Solids (TDS) mg/l APHA 24" Ed. 2023 - 2552 A+B 396.4 10 - 5000 500 2000
ia (as total ,
6 :n“::::l':lff) mgll -IS: 3025 (Part-16): 2023 BDL 0.5-10 05 No Relaxation
Anionic Detergents th
7 (as MBAS) mg/l APHA 24" Ed. 2023 - 4500-NH3 F BDL 0.05-05 0.2 1.0
8 | Calciumas Ca mg/l APHA 24™ Ed. 2023 - 5540 C 57.6 2.0-600 75 200
IS: 3025 (Part-40): 1991
9 | Magnesium as Mg mg/| Reaffimed: 2019 29.16 0.1-200 30 100
10 | Chloride as CI mg/| APHA 24" Ed. 2023 - 3500 Mg, B 32.0 2.0 - 2000 250 1000
11 | Fluoride as F mg/l APHA 24" Ed. 2023 - 4500-CI'B 0.38 0.02-5.0 1.0 15
Free Residual th -
12 Chiorine mg/l APHA 24" Ed. 2023 - 4500 F C BDL 0.1-5.0 0.2 1.0
; IS: 3025 (Part-26): 1986 ) ;
13 | Nitrate as NO; mg/l Reaffirmed: 2019 BDL 1.0-70 45 No Relaxation
Phenolic Compound IS: 3025 (Part-34): 1986 0.001 -
14 | (as CeHsOH) mg/ Reaffimmed: 2019 B0l 0.005 0.001 0.002
15 | Sulphate as SO mg/! APHA 24™Ed. 2023 - 5530 C 32.0 1.0 - 500 200 400
16 | Alkalinity as CaCO; mg/l APHA 24" Ed. 2023 - 2320 B 280.0 2.0-1000 200 600
17 E‘:‘gy:a’d“”s a3 | gl | APHA 24"Ed. 2023 - 2340 C 2640 | 50-800 200 600
L]
18 | Aluminium as Al mgn | APHA 24&3;32233; iy BDL | 0015-50 | 0.3 0.2
APHA 24" Ed. 2023 - 3120 B
19 | BoronasB mg/l ng‘CP-OES} BDL 0.05-2.0 0.5 | 1.0
APHA 24" Ed. 2023 - 3120 B
20 | Copper as Cu mg/l I(ICP—OES} BDL 0.03-10 0.05 1.5
APHA 24" Ed. 2023 - 3120 B .
21 | Iron as Fe mg/l T(rl‘CP-OES} 0.09 0.05-20 03 No Relaxation
APHA 24" Ed. 2023 - 3120 B
22 | Manganese as Mn mg/l (ICP-OES) 0.03 0.02-5.0 0.1 0.3
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ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE

Office & Laboratory: 2/261, Vishwas Khand, Gomti Nagar, Lucknow- 226 010 (U.RP)
Email : ETRCLTH@YAHOO.IN, Web: www.etrcindia.com

ISO 9001: 2015, ISO 14001: 2015, ISO 45001: 2018 & NABL Accredited Laboratory

Test Report Ref No.: ETRC/2311/11223/2023

. APHA 24" Ed. 2023 - 3120 B
23 | Zinc as Zn mgll (ICP-OES) 0.37 0.05-15 5 15
i - |
24 | Cadmium as Cd ol T - BOL | 005-20 | 0003 | No Relaxation
T
25 | Lead as Pb mgh || PFEA 2““5‘_.,’;32?5:; -3120B8 BOL | 0.01-10 001  No Relaxation
26 | Mercury as Hg pa/l APHA 24" Ed. 2023 - 3112 B BDL 0.5- 1000 1.0 No Relaxation
. APHA 24 Ed. 2023 - 3120 B ' .
27 | Nickel as Ni mg/l (ICP-OES) BDL 0.05-5.0 0.02 No Relaxation
APHA 24" Ed. 2023 - 3120 B
28 | Arsenic as As mg/l (ICP-OES) BDL 0.02-2.0 0.01 | 0.05
i)
29 | Total Chromium mal | A e BOL | 003-50 | 005 | No Relaxation
Microbiological Parameters
i MPN/ IS: 1622 - 1981 Shall not be detected in any
30 | E.coll 100 ml Reaffirmed: 2019 Absent | 1.6-1600 100 ml sample
: MPN/ IS: 1622 - 1981 Shall not be detected in any
il (g 100 ml Reaffirmed: 2019 Abeeit || 151600 100 ml sample

BDL=Below Detection Limit
<sessae:- END OF REPORT........

. ETRC warrants that all analytica! work is conducted professionally in accordance with all applicable standard laboratory practices and that this data reflects our best
attempt to generate accurate resulis for the sample, mentioned in the report as above.

. The result relate only to the items tested.

. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results and/or the performance of the equipment
constituting to the results,

. All disputes subject to Lucknow jurisdiction.

. This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media without our
special permission in writing.

. Complain register is available in our laboratory.

. ‘- A M
7 _ . S0
Authorized Signatory Authorized Signatory
(Sandeep Kr Verma) (Ritu Garg)
Lab-Incharge am
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" MODI SUGAR MILLS 30]‘

.‘ @ (A Unit of Modi Industries Limited)

UMESH MODI

PIEZOMETER READING IN CANE CRUSHING SEASON 2023-24

Date PIEZOMETER (NEAR STORE) METER (1) | PIEZOMETER (NEAR G.M. OFFICE)

METER (2)
12-12-2023 9.41 10.2

B
il
B
]
M
n
M
n 13-12-2023 9.41 10.2
N 14-12-2023 9.41 10.2
15-12-2023 9.41 10.2
n 16-12-2023 9.41 102
- 17-12-2023 9.41 10.2
18-12-2023 9.41 10.2
mn 19-12-2023 9.41 10.2
- 20-12-2023 9.41 10.2
21-12-2023 9.41 10.2
= 22-12-2023 9.41 10.2
23-12-2023 9.41 10.2
n 24-12-2023 9.41 10.2
n 25-12-2023 9.41 10.2
26-12-2023 91 10.2
. 27-12-2023 9.41 10.2
- 28-12-2023 9.41 10.2
| |
[
n
||
|
!
m
n
[ |
|
||
M
m
m
(]
|

29-12-2023 9.41 10.2
30-12-2023 5.41 10.2
31-12-2023 9.41 10.2
01-01-2024 9.41 10.2
02-01-2024 9.41 10.2
03-01-2024 9.41 10.2
04-01-2024 9.41 10.2
05-01-2024 9.41 10.2
06-01-2024 9.41 10.2
07-01-2024 |. 9.41 10.2
08-01-2024 9.41 10.2
09-01-2024 9.41 10.2
10-01-2024 9.41 10.2
11-01-2024 j 9.41 10.2
12-01-2024 9.41 10.2
13-01-2024 9.41 10.2
14-01-2024 9.41 10.2
15-01-2024 9.41 10.2
16-01-2024 9.41 10.2

T I o

i istt. - i INDIA
Modinagar - 201 204 Distt. - Ghaziabad, (U.P), . .
0 E-mail : ceoffice@modisugar.com
Telephone : 01232 - 242321, 7902108560,790210857 .
CFI,N—U15429UP1932PLCOOO469 PAN : AAACM2063Q GSTIN : 09AAACM2063Q4Z1
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MODI SUGAR MILLS A

(A Unit of Modi Industries Limited)

PIEZOMETER READING IN CANE CRUSHING SEASON 2023-24
Date PIEZOMETER (NEAR STORE) METER (1) PIEZOMETER (N EAR G.M. OFFICE)
METER (2)
17-01-2024 9.41 10.2
18-01-2024 9.41 10.2
19-01-2024 9.41 10.2
20-01-2024 9.41 10.2
21-01-2024 9.41 10.2
22-01-2024 9.41 10.2
23-01-2024 9.41 10.2
24-01-2024 9.41 10.2
25-01-2024 9.41 10.2
26-01-2024 9.41 10.2
27-01-2024 941 10.2
28-01-2024 9.41 10.2
29-01-2024 9.41 10.2
30-01-2024 941 10.2
31-01-2024 9.4} 10.2
01-02-2024 9.41 10.2
02-02-2024 0.41 10.2
03-02-2024 9.41 10.2
04-02-2024 9.41 10.2
05-02-2024 9.41 10.2
06-02-2024 9.41 10.2
07-02-2024 0.41 10.2
08-02-2024 9.41 10.2
09-02-2024 9.41 10.2
10-02-2024 9.41 10.2
11-02-2024 9.41 10.2
12-02-2024 - 9.41 10.2
13-02-2024 9.41 10.2
14-02-2024 9.41 10.2

U.P.), INDIA
Modinagar - 201 204 Distt. - Ghaznabad ( : _
108570 E-mail : ceoffice @modisugar.com
Telephone : 01232 - 242321, 7902108560,7902
CF;N-U15429UP1932PLCOOO469 PAN : AAACM2063Q GSTIN : 09AAACM2063Q4Z1
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Annexure 6_Impact Assessment Report

IMPACT ASSESSMENT REPORT
On
Ground Water Extraction as per the guidelines of CGWA
at
M/s MODI SUGAR MILLS

(MODI INDUSTRIES LIMITED)
MODINAGAR, GHAZIABAD, UTTAR PRADESH

Prepared by
NEER

Collect | Preserve | Use

(Accredited Ground water Management Consultant of CGWA)
DEC 2023

Address: 611, Tower A, iThum, Plot No. A-40, Sector 62, Noida, UP, 201301
Website:  www.neer.co.in Phone No.: 0120-4107278, 9213390505
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M/s. NEER,
Noida, Uttar Pradesh

Has been accredited as a Ground Water Professionals to prepare reports in the
Functional Areas of

- Impact Assessment of Existing / Proposed GW Extraction
- Hydrogeological conditions in mining projects.

Valid from : 15.02.2021 Certificate No. : CGWA/RGI/002
Valid thru : 14.02.2026 Dated : 07.07.2021

Regional Director Member

sRefigTssagdianas ARG Seg g TRaTs

RGNGWT&RI RGNGWT&RI
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ACKNOWLEDGEMENT

Water is a precious natural resource and one of the most essential requirements of all living
beings. India has always been lucky in having plentiful fresh water reserves, but over the past
few decades, the increasing population, industrialization, urbanization and overexploitation of
surface and ground water have resulted in water scarcity in many regions of the country.

In order to conserve our precious Ground Water Resources CGWA and UPGWD come up
with new guidelines, as per the new guidelines notified on 24.09.2020, all industries
extracting/ proposing to extract ground water in excess of 100 m*day in Over-exploited,
Critical and Semi critical areas shall have to mandatorily submit Impact Assessment report
prepared by accredited consultants.

=
3
|
N
n
M
M
M
&
L
N
M/s MODI SUGAR MILLS (MODI INDUSTRIES LIMITED) located at Village
g Begumabad Modinagar, Block-Bhojpur, Ghaziabad, Uttar Pradesh primarily engaged in
n Manufacturing of Sugar.
| The unit is withdrawing groundwater to the tune of 1130 KLD from its two bore wells
!
0
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N
2
N
M
n
m
0
0
0

entrusted to the evaluation of Groundwater Impact Assessment Study in compliance to the
direction and guidelines vide SO No. 3289 dated 24" Sept 2020 issued by CGWA.

NEER which is an Accredited Groundwater Consultancy with CGWA under the certificate
No. CGWA/RGI/002 has prepared the report based on the available primary and secondary
data and issued the report without any prejudice.

For NEER

Deepak Jain
(9213390505)

\)*

Signatory

SAVE WATER TO SAVE LIFE

Regd. Office: 611, |-thum, Plot No. A-40, Sector 62, Noida,
B Gautam Budh Nagar, Uttar Pradesh | Phone: 0120-4107278

Branch: C-123, Dayanand Marg, 203, Gulab Enclave, 9 _
[- .l [ & Jioncicre |

contact@neer.co.in | www.neer.co.in

M Titak Nagar, Jaipur, Rajasthan - 302004 Download our NEER app
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Study team:
Mr. M. Mehta
Mr. Deepak Jain
Mr. Surinder Das
Dr. SK Jain

Ms. Garima Singh

Ms. Neha Kumari
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To, Dated: 15/01/2024

The Nodal Officer,
Uttar Pradesh Ground Water Department

Subject: Submission of Impact Assessment Report as Per Rules of Uttar Pradesh
Ground Water Department

Dear Sir,
In reference to our submitted application mentioned below for abstraction of ground water to

Uttar Pradesh ground water department having Following Application No.

1.GZBD0522RIN0332
2.GZBD0323RIN0589

We are hereby submitting our Impact Assessment Report as per the rules of Uttar Pradesh
Ground Water Department.

Kindly acknowledge and oblige.
Thanks & Regards

For MODI SUGAR MILLS (MODI INDUSTRIES LIMITED).

(Authorized Signatory)
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Impact Assessment Report Of M/S Modi Sugar Mills (Modi Industries Limited)
Begumabad, Modinagar, Block, Bhojpur, District-Ghaziabad, Uttar Pradesh
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Impact Assessment Report Of M/S Modi Sugar Limited (Modi Industries Limited)
Begumabad, Modinagar, Block, Bhojpur, District-Ghaziabad, Uttar Pradesh

CHECK LIST
S. No. | To Check Yes/ No
1. Whether all salient features have been entered in the Table YES
(Chapter-1). |
2. Whether an Accreditation Certificate has been attached. YES i
3 Whether Work Order or relevant document having proof of date of | YES '
Work Order has been attached.

4. Whether all sections as per report SoP have been covered (even if YES
certain section is not deemed relevant, same should also be
inserted in the text with comment like not required/ not applicable
etc. with reason)

5. Whether Water Level maps have colour zoning as per SoP for YES
report

6. Whether all figures in the report have been referred to/ discussed YES
in text with Figure No.

7 5 Whether all tables in the report have been referred to/ discussed in | YES
text with Table No.

8. Whether all Maps have good resolution with Scale, Coordinates, YES
North and Legend and whether legend is legible.

9. Whether source of data (in tables/ values etc.) taken from YES

elsewhere (i.e Secondary Data) has been quoted in the text/ below
the table.

10. Whether details of references cited in text/ source of data have YES
been given at the end of report as Bibliography.

11. | Whether all certificates/ documents bearing signatures (such as YES
Work Order, Certificate by Consultant etc.) have the name of the
signatory below signature.

12. Quantum as mentioned in the report and application are the same. YES

Nofe: it may be noted that merely following above does not amount to reporting

being complefe or in-order. Further scrufiny will only be done if a report is submitted
adhering to above norms.

Aqthorised" - =
Signatory | Signature with Name
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Impact Assessment Report Of M/S Modi Sugar Limited (Modi Industries Limited)
Begumabad, Modinagar, Block, Bhojpur, District-Ghaziabad, Uttar Pradesh

SALIENT FEATURES OF THE PROPOSAL

Validity (In case jointly as per Point No.
14, No. and validity of both institution

and individual are to be given)

S. No. Particulars Information
1. |Application No. and submission date GZBDO0522RIN0332 DATE:-1/06/2022
GZBDO0323RIN0589 DATE:-1/06/2022
2.  |Fresh or Renewal Renewal
3. |Existing or New/ Proposed Existing
4. |Name of Project with Address MODI SUGAR LIMITED (MODI
INDUSTRIES LIMITED)
VILLAGE-BEGUMABAD ,MODINAGAR,
BLOCK BHOJPUR,
DISTRICT-GHAZIABAD-201204
5. |State Uttar Pradesh
6. |District MODINAGAR
7. |Block/ Taluka BHOJPUR
8. |Category of Block/ Taluka (as per|NOTIFIED
prevailing GWRE)
9. |Quantum of GW applied (KLD) Total= 1130 KLD
Borewell-1= 560 KLD
Borewell-2= 570 KLD
10. |Quantum of GW applied (m®/Year) Total= 169,500 m*/Year
Borewell-1= 84,000 m*/Year
Borewell-2= 85,500 m*/Year
11. | Alluvium/ Non-alluvium Alluvium soil
12. |G.W Modelling Required (Yes/ No) No
13. |Name of Authorised Signatory of|Mr. Rajeev Gupta
Project & Designation
14. |Consultant Details with Name of|NEER C/o Mr Deepak Jain
Authorised Signatory (If Institution)
15. |In case report is prepared jointly by|No
accredited institute and individual
consultant, name details of chapters
prepared by the individual consultant
16. |Accreditation Certificate No. and Date/| CGWA/RGI/002

15.02.2021-14.02.2026

AQE ZERN
honse - .
*K gnatow Slgnature with Name

\5iot
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Impact Assessment Report Of M/S Modi Sugar Mills (Modi Industries Limited)
Begumabad, Modinagar, Block, Bhojpur, District-Ghaziabad, Uttar Pradesh

2. ABOUT THE PROJECT

Modi Industries Limited (“MIL”) is a Public Limited Company which came into existence in
the year 1932, having its registered office situated at P.O. Modi Nagar, Uttar Pradesh 201204.
Under the stewardship of Rai Bahadur Seth Gujar Mal Modi initially a Sugar Mill (namely
Modi Sugar Mills Limited) was put in Modinagar in the year 1933 and subsequently the
name of Modi Sugar Mills was changed to Modi Industries Limited. Further, under his
leadership various units were also established within the MIL namely Modi Torch and
Lantern, Modi Soap, Modi Paint & Varnish, Modi Vanaspati, Modi Gas, Modi Arc Electrodes
Unit, Modi Steel and Modi Sugar Mills . Due to heavy losses the units, namely Modi Torch
and Lantern, Modi Soap, Modi Paint & Varnish, Modi Vanaspati, Modi Gas have been closed
permanently.

In the year 2020, the Board of Directors has appointed Shri Umesh Kumar Modi as Chairman
and Managing Director of the Company. Since the assumption of complete management of
MIL by Shri Umesh Kumar Modi there has been improvement in the performance of the
Company. The closed Modi Arc Electrode Co. has been restarted with substantial capital
layout and expansion of the Distillery Unit is also in progress. The financial performance of
the Company after taking over the complete management by Shri Umesh Kumar Modi is
improving year by year.

Ground water is the key source of water in the area for running the industrial unit and its
sustainability is one of the major concerns of the firm. In this context, it has been decided to
undertake a detailed Impact assessment study to be enclosed along with application to obtain
NOC for withdrawal of ground water for industrial use and engaged M/s Neer Groundwater
Consultants, Noida, Uttar Pradesh to carry out the hydrogeological studies and suggest the
most viable and scientifically managed plan for development, utilization and management of
ground water resources in the area for meeting the water demand of the project ensuring

environmental sustainability.

LOCATION & EXTENT
The Modi Sugar Mills is located adjacent to the Modinagar Delhi railway line on the right
side of Delhi Meerut Road. The unit is developed in a plot area of around 22,133.90 sq.m.
For detailed investigation the 5 km radius area in which the site falls, has been considered

and referred to as study area throughout the text. The administrative study area map
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Impact Assessment Report Of M/S Modi Sugar Mills (Modi Industries Limited) o
Begumabad, Modinagar, Block, Bhojpur, District-Ghaziabad, Uttar Pradesh

showing the location of M/s Modi Sugar Mills is given in Fig 2.1. For detailed investigation
study area is defined as area within 5 km radius from the location of project site and being
referred to as a study area throughout the text and given at Fig.2.2. The satellite map is shown

in Fig. 2.3. The project site map is given at Fig. 2.4.

mar Frac n'lsa' 7738

ADMINISTRATIVE MAP OF THE STUDY AREA

Fig. 2.1: Administrative map
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Fig. 2.2: Study Area map
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Impact Assessment Report Of M/S Modi Sugar Mills (Modi Industries Limited)
Begumabad, Modinagar, Block, Bhojpur, District-Ghaziabad, Uttar Pradesh

Modi Sugar Mills (Modi Industries Limited)
STUDY AREAMAP
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Figure 2.3: Google Image of the study area
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Impact Assessment Report Of M/S Modi Sugar Mills (Modi Industries Limited)
Begumabad, Modinagar, Block, Bhojpur, District-Ghaziabad, Uttar Pradesh

| LAYOUT MAP
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Figure 2.4: Project site Layout
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2.1. LAND USE LAND COVER OF THE SURROUNDING AREA, PERCENTAGE
OF LULC CATEGORIES

Landforms, slope, soil types and natural resources are some of the important parameters and

factors which control the land use pattern of the area. Out of the total study area major

portion is crop land followed by Built up area and Industrial area. Based on the satellite

image data the land use of the study area has been delineated and presented in Fig.2.5. On

perusal of the land use land cover classification, it is apparent that around 74.69 % of the

study area is Crop land and 3.22% is industrial and Built-up area is around 20.27%.

Table 1.1: Land Use & Land Cover of the study area

S.No. Description Area (Sq.km) Area (%)
1. Agriculture Plantation 0.23 0.29
2, Crop Land 58.69 74.69
3 Industrial Area 2.53 3.22
4. Plantation 0.61 0.77
¥ Built Up 15.93 20.27
6. Waterbody / Drainage 0.58 0.73
Total 78.57

The Land Use & Land Cover Map of the study area is given at Fig. 2 .5.
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DEM & TOPOGRAPHY

Study area is situated in the northeastern part of the district and represents more or less a flat
topography. A Digital Elevation Map (DEM) of the area has been prepared using available
satellite data in public domain and analyzing through Image processing tools to better
understand the topographical features, elevations and slopes of the area. From the DEM it
may be observed that in general the northern part of the study area is at relatively higher
elevation as compared to southern parts. The area is mainly drained by river Hindon flowing
in the south west part of the district. The study area falls in the elevation range of about 204
to 254 m amsl. The plant site is located at the centre of the study area. To depict the
topography of the study area Digital Elevation Model of the study area has been prepared and
given at Fig. 2.6.

GEOMORPHOLOGY

The groundwater occurrence and its distribution in space and time are highly influenced by
the geo-morphological set up, physiography and drainage network of the area. Hence, any
study related to groundwater would require a detailed understanding of the geomorphic units
present in and around the area, the prevailing physiographic features and local as well as
regional drainage network present around the area. Since, the influences of these thematic
parameters are on a regional scale, an attempt has been made in the present study to present
the regional picture of Ballia district with focus and detail pertaining to the study area.
Geo-morphologically the project area lies in the alluvium of the Quaternary age and forms a
part of the Indo-Gangetic alluvial plain. Because of minimal topographic variations as a
characteristic of an alluvial plain, it is devoid of any significant physiographic features. In
general the study area exhibits a flat topography with a few gentle undulations.
Geomorphologically the area is fully matured and may be classified as Older Alluvial Plain.
Since the project area is between Ganga and Hindon rivers and is the result of alluvial
deposits of River Ganga, its geomorphological representation is determined by the course and
characteristics of the natural drainage channel. In general, the slope of the area is from
north-west to south-east which also conforms to the course of natural streams. The study area
represents nearly a flat topography; In general the slope of the area is from north-west to
south-east which also controls the direction of regional groundwater flow. The primary drains
comprise the river Ganges. It flows in a wide and sandy bed and changes its channel year to
year. The river is perennial and shows effluent behavior throughout the stretch of the study
area. Geomorphological map of the study area is given at Fig. 2.7.

11
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24. DRAINAGE
There are no major rivers in the study area. The upper Ganga Canal passes just adjacent to the
study area in western side. Further, the irrigation canal and its distributaries are in the study

area which are part of upper ganga canal system.

2.5. DETAILS OF DETAILS OF WETLANDS/ MAJOR WATER BODIES
The study area does not have any wetland, RAMSAR site, NLCP lakes etc on which any

dependence of local community takes place.

14
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3. HYDROGEOLOGY
The ground water condition is defined by various parameters like Geology, Hydrogeology,
aquifer disposition, GroundWater levels, ground water quality etc. In the following sections

these are deliberated upon to understand the ground water situation of the study area.

BRIEF GEOLOGY OF THE AREA
Regionally, the area is part of the alluvial plain being in the doab of river Hindon and Ganga.
The area is underlain by quaternary sediments, their thickness increasing from west to east

and also towards north east. The general stratigraphic sequence of Ghaziabad district is as

follows:
Age Group Formation
Pleistocene  and Quaternary Recent alluvium  comprising  sands
Recent Alluvium ‘kankar’, gravel, silt, clay etc.
(Quaternary)

Older alluvium and piedmont gravels,
pebbles, cobbles, sand, clay and calcareous

concretions.

Unconformity with Basement

~

Tectonically the alluvial plain represents a structural trough (Fore deep) or down wrap of
earth crust. The origin of which is correlated to plate tectonic and Himalayan uplift. As per
the available subsurface information the thickness of alluvium in the district varies from 115
m to even 600m bgl. In Hindon-Ganga doab, the thickness of quaternary sediments including
alluvial deposits goes up to more than 300 m in the north. The alluvial sediments are made up
of a sequence of clay, silt and different grades of sand. The sediments are finer in nature in
the western part and become coarser towards east and north. Occurrence of gravel has been
reported from the shallow depth in various parts. Similarly, occurrence of kankar concretions
is quite common at shallow depths and found as thin beds and lenses or as nodules

disseminated in clays. Geological map of the study area is given at Fig. 3.1.

15
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HYDROGEOLOGY OF THE AREA

The groundwater occurrence and its distribution in space are highly influenced by the
underlying geological formations and hydro-geological characteristics of the surroundings.
The hydrogeology of the area broadly describes the disposition of water bearing formations,
occurrence of ground water and their yield potential, groundwater regime conditions, depth to
water level its seasonal and long-term trends, yield potential of the aquifers etc. Information
regarding hydrogeology of the project area was gathered from available literature of previous
surveys of the Ghaziabad district. Detailed hydrogeological investigation has been carried
out in and around the project area for elucidating the hydrogeology and establishing the
interrelationships between various hydraulic parameters.

Detailed hydrogeological investigation has been carried out in and around the project area for
elucidating the hydrogeology and establishing the interrelationships between various
hydraulic parameters. The drilling carried out in the area reveals that the aquifers lying in the
depth ranges up to 300 m around the project area consists of formation water of acceptable
quality.

Occurrence and distribution of ground water in space are highly influenced by the underlying
geological formations and hydro-geological characteristics of the underlying formations. The
hydrogeology of the area broadly describes the disposition of water bearing formations, their
yield potential, groundwater regime conditions, depth to water level, its seasonal and long
term trends etc. Detailed hydrogeological investigations have been carried out in and around
the project area for elucidating the hydrogeology and establishing the interrelationships

between various aquifer systems. The hydrogeological map of the area is given in Fig 3.1.

17
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3.2.1. AQUIFER CHARACTERISTICS

As already discussed the project area is mainly occupied by quaternary alluvium of thickness
extending up more than 300 m bgl. Though intercalations of clay and silt layers occur
intermittently and hence the transmission properties such as hydraulic conductivity varies
laterally as well as vertically.

One of the objectives of the study is to know the aquifer disposition of the area through
exploration and various geophysical methods. The aquifer disposition map have been
prepared based on the lithological and geophysical log information obtained through existing
exploratory well data of CGWB in conjunction with the tube wells constructed for
Hydrogeological Data Generation.

Study of lithologs reveals the thickness of alluvium in the district varies from 115 m to even
600m bgl. In the study area, the thickness of quaternary sediments including alluvial deposit
varies beyond 450 m in the north to 115m in the central part on the western side of river
Hindon. Depth wise down to 450 m bgl, the aquifers have been grouped as Aquifer Group-I,
Aquifer Group-II, Aquifer Group-IIl and Aquifer Group-IV. These aquifer groups are
separated by confining clay layers of thickness more than 10 m. Under NAQUIM Studies
carried out by CGWB the data has been analysed for a fence diagram of Ghaziabad district
depicting the multi layered aquifer system. The index map is given at Fig 3.2.
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Fig. 3.4: Aquifer Disposition in the study area
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Fence diagram and 3-D multi-log are prepared to know the aquifer disposition and
lithological variation of Ghaziabad district (Fig. 3.3 & 3.4). The data of lithologs and
geophysical studies clearly indicates that the quality of aquifers is good in eastern and poor in
western part of the district. The alluvial formation in Ghaziabad district holds prominent
aquifers within 100m depth. This near surface aquifer is extensive, present almost throughout
the district with varied thickness. As moved deeper the sand layers forming the aquifers
become thin with prominent interbeds of clay and finer sediments.

The aquifer is made up of medium to coarse sand, inter-bedded with clay layers acting as
aquitard. No continuous clay layer has been encountered and hence the aquifers are more or
less connected. Sediments occurring down to 30 m to 40 m depth are generally inter mixed in
nature and support shallow wells fitted with hand pumps. Based on various drilling and
pumping test data it has been inferred that shallow aquifer system occurring down to 125 m
depth composed of medium to coarse sand more or less behave as unconfined aquifers has a
better potential as compared to deeper aquifer. The yield of these tube wells has been reported
to vary from 1500 to 2500 lit/min and average may be taken as 2000 lit/min for an economic
drawdown. Specific yield of aquifer varies from 11 to 20%. The deeper aquifer generally
below 150 m bgl made up of medium to fine grained sand with occasional coarse sands are
also having good to moderate yield potential in the range of 2500 to 3500 lit/min and the
transmissivity value is around 1700 m*/day with lot of variation in space. The bedrock was
encountered in western part boreholes, viz., Loni, Pancharya, Shalimar Garden and Latifpur
Tibra at 118, 168, 320 and 395m m depth respectively.

The first aquifer in Ghaziabad district ranges from ground level to 72 - 150 mbgl. The second
aquifer extends down to 92-288 mbgl. The third aquifer ranges from to 135-410 mbgl. The
fourth aquifer Group ranges from 176-450 mbgl. The basement is encountered at 117 mbg] at
Loni, 172 mbgl at Panchariya 320 mbgl at Shalimar Garden and at 396 mbgl in Latifpur

Tibra. The Aquifer parameters generated during the studies are given in table 2.2 below:
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Table 2.2: Aquifer Parameters as per data Generation by CGWB in study area

Aquifer Parameters Range Average

Group From To

I T (m/d) 1568 5314 2750
K(m/d) 18 64 30

II T (m*/d) 690 2783 1800
K(m/d) 4 34 20
S 1.26%10” 3.5%10”

1l T (m*/d) 690 2783 1500
K(m/d) 6 31 14
S 1.85%107 2.87%10°

v T 301 2760 1500
K 8 34 17
S 1.4*%10™ 8.15%10”

The value of transmissivity varies in the first aquifer derived from time average saturated
varies from 1568 to 5314 m*/day. The hydraulic conductivity varies in the first aquifer from
18 to 64 m/day. The storativity values were also determined by conducting aquifer
performance tests in exploratory wells. In second aquifer storativity varies from 1.3x107 to
8.7x10®%. The storativity range of the third aquifer varies from 1.6x107 to 4.3x10° whereas in
the fourth aquifer it varies from 1.7x107 to 1.1x10°,

3.2.2 GROUNDWATER FLOW AND AQUIFER INTERACTION WITH
SURFACE WATER BODIES

In order to decipher the groundwater regime, the water level data of existing Hydrograph
Stations of CGWB has been utilized. These structures tap the phreatic aquifer up to 50 m. bgl
depth range under unconfined conditions. However, the deeper aquifers occur under
semi-confined to confined conditions. Water table elevation map has been prepared using the
pre monsoon depth to water level data with respect to the reduced level of G.L.

Based on the ground water table elevation contour, plotted on the study area from the data of
CGWB, groundwater flow map has been generated and is given in the hydrogeological map
at Fig. 3.1. On perusal of the Fig. 3.1 it is apparent that general groundwater flow is from
north-west to south-south-east, however due to local elevation and troughs of ground water
table, at places directions are varied. Ground water table elevations are suggestive of

groundwater flow from North west to South east.
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3.2.3. DEPTH TO WATER LEVELS

Groundwater levels in the study area are shallow and during pre and post-monsoon period
they are in the range of 5 to 10 m bgl whereas some part of the study area is having
groundwater levels in the range of 10 to 15 and more than 15 mbgl. During post monsoon
rainfall recharge improves the groundwater situation in the entire study area and groundwater
levels between 5 to 10 m bgl covers 60 % of the study area. Shallow groundwater levels are
observed near the plant area and in the northern part of the study area.

Depth to groundwater level at Modi Sugar Mills Project site around 9 m bgl. The depth to
water (DTW) level map of study area for pre monsoon and post monsoon are shown in Fig
3.5 and 3.6 respectively. The data of groundwater levels from the study area is given at
Table 3.1

Table 3.1: Ground Water Levels of CGWB/GWD Observation wells during 2013 to 2022

Station Modinagar -1, Modinagar Mortawl.’z,
Pz -2, Pz GWD, Rajapur

1-May-13 6.62 6.50 -
1-Nov-13 5.44 5.43 15.8
1-May-14 6.13 5.90 -
1-Nov-14 - 6.28 =
1-May-15 - 6.12 18.32
1-Nov-15 - 5.50 18.05
1-May-16 6.21 6.37 19.15
1-Nov-16 5.88 6.29 19.16
1-May-17 6.86 6.75 18.83
1-Nov-17 5.99 6.24 20.53
1-May-18 7.44 7.70 21.18
1-Nov-18 6.54 7.20 20.94
1-May-19 7.34 7.61 21.27
1-Nov-19 7.14 7.34 21.22
1-May-20 8.14 8.54 21.74
1-Nov-20 7.58 8.21 22.04
1-May-21 7.85 8.03 21.71
1-Nov-21 6.56 6.83 20.52
1-May-22 6.80 7.18 20.92
1-Nov-22 6.48 6.67 20.67
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Fig. 3.5: Depth to Groundwater during Pre-Monsoon (2022) in study area
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3.24. LONG TERM GROUND WATER LEVEL DATA ANALYSIS

Monitoring of ground water levels at pre-specified locations with respect to time provides a
basic idea of ground water regime changes as a result of various stresses acting on the
groundwater system. Seasonal fluctuations in groundwater levels are indicators of input and
output to ground water reservoirs. Water level is the manifestation of resultant changes in

ground water storage in space and time.

The long-term decline in ground water level points towards excess withdrawal with respect to
recharge. The groundwater level data available for different locations at various time intervals
has been analysed for the district as well as of the study area to understand the regional as
well as local groundwater regime scenario.

Ground water level data from 2013 to 2022 of CGWB and GWD has been considered for
long term trend analysis. Based on the analysis of the data, rising and declining trends for
each observation well are computed and are represented as Hydrographs. To work out
absolute value for decline in the last 10 years a comparison with the decadal average of
ground water levels with pre and post monsoon of current period is attempted, and outputs

are given at Fig. 3.7 & 3.8.

On perusal of maps, it is apparent that the entire area is showing decline in groundwater
levels. In pre and post-monsoon periods the declines are to the tune of 0 to 0.25 m per year.
These declines of ground water levels in the last 10 years are insignificant considering the

groundwater levels which are in the range of 5 to 10 m bgl or more.
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Fig. 3.7: Decadal ground water level trends (pre monsoon) in study area
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Fig. 3.8: Decadal ground water level trends (post monsoon) in study are
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HYDROGRAPHS

Selected wells have been identified for representing ground water level in hydrographs in the
study area. Following are the hydrographs of selected wells from the study area representing

Pre and Post Monsoon data along with trend line and equation of trend line and are presented

in figures below:
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On perusal of the above data, it is apparent that observation wells are showing decline in the
last 10 years. It is observed that the long-term water level trends during pre and

post-monsoon seasons are falling.

The variation in short term and long-term water level trends may be due to variation in
natural recharge due to rainfall and withdrawal of groundwater for various agricultural
activities, domestic requirements and industrial needs. The analysis of hydrographs shows
that the annual rising limbs in hydrographs indicate the natural recharge of groundwater
regime due to monsoon rainfall, as the monsoon rainfall is the only source of water. However,

the groundwater draft continuously increases as indicated by the recessionary limb.

32.5. GROUND WATER QUALITY

Chemistry of groundwater is generally interlinked with geology and hydrogeology of an area,
physico-chemical characteristics of soils and rocks through which the water percolates, nature
of plant cover, extent of pollution and various local and regional factors. Apart from these
sources, unlined canals and distributariels also affect ground water quality. These factors may
lead to improvement in ground water quality at some places due to seepage from surface

water or may lead to deterioration in groundwater quality due to accumulation of salts.

The chemical parameter wise suitability of ground water for drinking purpose as per IS
10500:2012 is analysed by CGWB on regional scale and is given below:

Total Hardness in most groundwater samples was found to be within the permissible limit of
600 mg/l as per BIS, 2012. However, its concentration was found to be more than the
acceptable limit of 200 mg/l as per BIS, 2012 but less than 600 mg/l in 44% of the samples
and ranges from 203 mg/l to 595 mg/l. Only at the Wajheelpur sampling site, its
concentration was found to be more than 600 mg/1.

Fluoride concentration was found to be high (above the permissible Limit of 1.5 mg/l as per
BIS, 2012) in nearly 7% samples and it ranges from 1.55 mg/l to 3.06 mg/l. Nitrate
concentration was found to be high (above the permissible Limit of 45 mg/] as per BIS, 2012)

in nearly 8% samples.
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Heavy metal analysis results revealed that Iron concentration above the permissible limit of
300 pg/l as per BIS, 2012 has been found in 52% of the samples. Manganese concentration
above the permissible limit of 300 pg/l as per BIS, 2012 has been found only at Gadawali and
Wajheelpur sampling sites. Chromium concentration was found to be within the permissible
limit as per BIS-2012. Arsenic concentration was found to be more than the permissible limit
as per BIS-2012 at Rampur Niyamatpur sampling site and its value was found to be 75.09
pg/l. In the study area the few samples were collected from the locations given in Fig.3.9 and

results are annexed.

Modi Sugar Mills (Modi Industries Limited) 5%
STUDY AREAMAP

Goog!_e Ee tho

Fig. 3.9.: Sample Collection Point of Study Area

3.2.6. WATER QUALITY OF NEARBY WATER BODIES

In absence of any major water body in the study area no water quality analysis is carried out.
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4. DETAILS OF THE EXISTING TUBEWELLS/ BOREWELLS -
The Modi Sugar Mills (A Unit of Modi Industries Ltd) has two existing tube wells for -
which NOC is requested for renewal through this application. Details of tube wells including -
depth of well, diameter of well, Depth of ground water levels, discharge of well, type of i
pump lowered, pump capacity, operational hours etc are given in Table 4.1 below: L3
o
Table 4.1: Details of Proposed Tube wells at Project Site
SNo Type of Depth Depth to | Disch | Operati | Mode of | Whether | Whether
Structure (Meter) / Water arge onal Lift Fitted with | Permissi
Name / Year | Diameter Level (m3/ Hours Name Water on
of (mm) (Meters | Hour) | (Day)/ Horse Meter Register
Construction below Days | Power of ed with
Ground (Year) Pump UPGWD
Level)
1 Tube 100/250 9.00 70 8/350 Electric Yes Yes
Well/1993 pump of
30 HP
2 Tube 100/250 9.00 190 3/350 Electric Yes Yes
Well/1994 pump of
30 HP
-
&
-
U
|
]
|
]
U
|
g
g
=
J
|
35 wJ
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APPROVED DETAILED DEWATERING PLAN & USAGE OF PUMPED WATER
IN CASE OF INFRASTRUCTURE DEWATERING PROJECTS.
5.1. PLAN FOR DEWATERING

The present project is NOT an infrastructure dewatering project.

The present project is NOT an infrastructure dewatering project; therefore, this section is
NOT applicable.
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IMPACT ON THE GROUND WATER REGIME

The impact on groundwater regime can be assessed by deliberating upon the current
groundwater levels, water quality and ground water resources availability vis-a-vis changes in
near future. In the present context The Modi Sugar Mills (A Unit of Modi Industries Ltd)
project is an existing project. The impact on groundwater regime from the plant can be
assessed by change in ground water levels with respect to the proposed ground water draft for
industrial purpose, stage of ground water extraction in respect of total demand of ground
water by the plant, i.e.1130 KLD vs the existing demand of groundwater in the assessment
unit for various other uses.

The impact on groundwater from withdrawal of 1130 KLD is elucidated after analysis of

hydrogeological conditions and data interpretation in the following sections.

6.1. IMPACT ON GROUNDWATER REGIME
Quantitative assessment of ground water availability in space and time is one of the vital
components and prerequisites for planning ground water development in an area. As such, it
requires enormous data on various parameters including water level fluctuation, specific
yield, draft etc. to assess ground water availability. As far as Dynamic Ground Water
resources is concerned, the study area is a part of Bhojpur assessment unit categorised as
Over Exploited during 2022 assessments. As per the assessment of 2022, the stage of ground

water development is 130.67 %.

As per the latest data (2022) from CGWB available on ground water resources estimation of
fresh groundwater in Bhojpur, the net extractable ground water resources is about 8755.02
ham whereas total draft is 11440.08 ham. Extraction of groundwater for irrigation is
10969.92 ham. Draft for drinking & domestic is 378.58 ham and draft for industrial purpose
is 91.59 ham is assessed from fresh groundwater. The stage of development is around 130.67

%. and block has been categorized as Over Exploited.

The project area has been investigated in detail using hydrogeological and advanced tools of
remote sensing & GIS and interpretation of various data has been made to depict the ground
water development prospects. On perusal of CGWB reports for the area, subsurface aquifer
dispositions as derived from lithologs have formed the base assessing groundwater conditions
of the area. The picture which has emerged after the analysis of the data indicates changes

that have occurred in the recent past in the groundwater regime.
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Groundwater in the area occurs under unconfined conditions in alluvial formation. The
deeper aquifers are semi confined to condition. The major source of recharge is rainfall and
return seepage from irrigation. apart from the lateral flows towards aquifers from in the
northern part of the study area. The area is characterized by occurrence of various coarse to
medium and fine grades of sand mixed with kankars at places in alluvial deposits.

On perusal of hydrographs, it is observed the ground water levels in the monitoring stations
are showing declining trends. In general, groundwater levels in the study area are moderate
in the range of 5 to 20 m bgl. Considering the total draft for the assessment unit vis-a-vis
available ground water resources and ground water levels, no impact of groundwater is
expected to take place from the proposed industrial draft of 1130 KLD or 278565 KL

annually.

6.1.1 IMPACTS ON ENVIRONMENT DUE TO GROUND WATER
ABSTRACTION FOR NEXT FIVE YEARS

The hydrological cycle and its trends are being assessed mathematically. Trends are observed
keeping all the stress conditions the same for a period and predictions are made through
analytical modelling. In the present study, groundwater levels are shallow and are being
observed for several years in the study area. Entire study area is showing moderate
groundwater levels with some decline to the tune of 0 to 0.25 m in the last 10 years.

As far as ground water quality is concerned, it is fresh and no further deterioration due to
anthropogenic reasons is observed in the recent past and it is expected that the same will
continue in future.

The dynamic ground water resources estimates pertain to the fluctuation zone. In addition to
the resources available in the dynamic fluctuation zone, ground water resources below the
zone of fluctuation are also available in a multi layered aquifer system. Hence there is
abundant scope for further development of groundwater.

The withdrawal by Modi Sugar Mills is limited to 1130 KLD or 278565 cub m annually,
therefore in view of irrigation withdrawal of 10969.92 ham it is insignificant quantum. In the
study area current industrial withdrawal is 91.59 ham, as reported in ground water resources
estimation jointly by State and CGWB. Therefore, it can be inferred that no major change
will take place due to withdrawal by the unit of groundwater in the next five years. There is
always a need for judicious planning for further development of groundwater, by way of

implementing efficient measures for augmentation of groundwater, through suitable means. It
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is also required to rationalize the groundwater uses without adversely affecting the
environment with recycling and optimization of water Consumption.

6.2. IMPACT ON SURFACE WATER SOURCES
The study area observes no major surface water body except canal network of upper ganga
canal. This network contributes to ground water from canal seepage. Further, recharge also
takes place from return seepage of irrigation, rainfall recharge etc. in the study. Therefore,
very minor impact from the withdrawal of groundwater by the unit may be expected on

surface water bodies.

6.3. IMPACT ON GROUNDWATER QUALITY
As far as ground water quality is concerned, no deterioration due to anthropogenic reasons is
observed in the recent past and it is expected that the same will continue in future, if disposal

of effluents, Sewage etc are carried out properly as per Pollution Control Board guidelines.

6.4. MITIGATION MEASURES
There is always a need for judicious planning for further development of groundwater, by way
of implementing efficient measures for augmentation of groundwater, through suitable means.
It is also required to rationalize the groundwater uses without adversely affecting the
environment. Expected risks and suggested mitigation measures to overcome significant

environmental issues can be as follows:

Decline in groundwater levels: Abstraction of ground water will certainly lead to ground
water level decline unless the aquifers are not augmented by additional sources of water -
rainfall recharge or recharge from rivers, canal tanks, ponds, recharge from irrigation return

seepage etc.

Deterioration in ground water quality: Groundwater deterioration in industrial areas can
take place due to improper disposal of effluents and wastewater.
Suggested Mitigation Measures:
e Community level water conservation should be adopted by responsible agencies in a
scientific manner for sustainability of groundwater resources.
e Industrial units to be persuaded for Zero discharge plants with proper recycle and reuse of
ground water for their consumption.
e Wastewater disposal shall be as per norms of CPCB, Ministry of Environment & Forest &

Climate Change, Government of India or State Pollution Control Board.
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e Awareness among the stakeholders to be enhanced for better management of ground

water resources.

WATER CONSERVATION, RECYCLE AND REUSE & WATER BALANCE

7.1. WATER CONSERVATION
Many parts of the country are facing water scarcity in terms of quantity and quality. The
dependence on groundwater has increased many folds and the natural recharge to
groundwater depends on the rainfall, its quantum and it’s speared over a year. Rainfall in the
study area is to the tune of 764 mm annually. Rain Water Harvesting and artificial recharge
to ground water is one of the probable solutions to augment declining ground water
resources. Though, study area has shallow groundwater levels to the tune of 5 to 20 m bgl,
artificial recharge to ground water can be taken up to augment the ground water extraction
from aquifers and provide them sustainability. Therefore, artificial recharge to ground water
specially roof top rain water harvestiﬁg is recommended. Further, water conservation
practices may also be adopted for increasing efficiency of usage of water for industrial

purposes such as captive use, recycle and reuse of processed water etc. can be adopted.

7.2. WATER TREATMENT
Total fresh water requirement is 1130 KLD including domestic & green area usage which will
be met through onsite ground water abstraction. The ETP of 900 cub m per day capacity plant
is installed. Effluent (Condensate/spent lees/blowdown etc.) will be partly recycled and partly
treated through process condensate units. The effluent treatment system also includes the
secondary effluent treatment section where various spent lees, CIP liquid, fermented washing
water etc. are treated together. The pump & blower sealing water and boiler blow down etc.
having lower COD values are taken directly to the secondary polishing reactor for final
treatment. Process condensates and other moderately polluted sources are treated separately
and the treated water is used for gardening (Greenbelt), sprinkling on dust generating roads,

etc.

The plant is being run in accordance with the condition of consent to be established by the
State Pollution Control Board. The present plant follows all norms of the State Pollution
Control Board and other Government agencies to maintain all environmental aspects. The

Process flow chart of manufacturing Ethanol is given below at Fig. 7.1.
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7.3. WATER DEMAND, UTILIZATION & WATER BALANCE
The gross water demand of the project is 1130 KLD, which is being met from groundwater.
The groundwater is abstracted from two tubewells within the premises of Modi Sugar Mills
Plant. Project Water requirement is for 150 Days per year. The discharge of each tube well is
70 m3/hr and 190 m3/hr , through which 8 and 3 hours pumping is done with 30 HP pumps
to meet the water requirement. A certified water balance of ground water consumption with
average of 618 m3/day in industrial use and 46 m3/day in Domestic use is attached as

Annexure.

ANY OTHER DETAILS PERTAINING TO THE PROJECT

This project is a Sugar Manufacturing unit. Water demand is essential for such industries.
Without this water it will be impossible for industry to operate. It is worthy that these
industries are contributing to the economic development of the Country and Uttar Pradesh as
well and expected to contribute to the export of the country to enhance Country’s foreign
exchange which will contribute to the economy of the Country. Considering their water
demand and providing NOC for withdrawal of groundwater will be in the interest of

economic development and employment.

References:

Ground Water Year Book of CGWB 2021-22.

India - WARIS data of ground water levels of CGWB

Ground Water brochure of Ghaziabad district by CGWB

Aquifer Systems of India, Publication of CGWB

NAQUIM Report of Ghaziabad district, CGWB Publication.

Ground Water quality report of India, CGWB

Ground Water Exploration data of CGWB.

Dynamic Ground Water Resources Estimation 2022, CGWB Publication.
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Introduction

Modi Sugar Mills Ltd, (MSML) Is located at Modinagar, Ghaziabad, Uttar Pradesh. It was established
in 1932 with an initial crushing capacity of S00TCD which was later expanded to M In2001, a
30 ton-per-day (TPD) state-of-the-art sugar refinery was commissioned to manufacture premium
quality, pharma grade refined sugar conforming to Indian and British Pharmacopoeia standards which
was further enhanced to 200 TPD. Modi Sugar Mills is the first company in India to have drug license
to manufacture sugar as per IP standards.

The Central Pollution Control Board in May 2017, directed all sugar mills in the Ganga Basin to get
third party assessment of their water/mass balance and ETP adequacy to comply with the standards
notified G.S.R. 35 (E), MoEF&CC, January 14, 2016 for effluent disposal. Accordingly, a technical team
of VSI, Pune visited the mill in August 2017 for water balance and ETP adequacy assessment. Based on
this a report was prepared which was then submitted by the mill to CPCB.

Since the first report was prepared based on visit and information given in off-season when mill was
not in operation, CPCB has now directed the mills to submit the performance assessment and
verification report. The validation report was prepared and submitted by the mill to CPCB.

The management intent to prepared a performance assessment report after the implementation of

recommendation given in the adequacy report and the validation report

1l. The objectives of this report are

1. To check the actual water consumption, hot and cold-water recirculation, consumption, and
wastewater generation quantity and compare with the quantity assumed in the adequacy report

2. To collect the necessary data, paper evidence, and photo evidence to prepare the performance
assessment report

3. To verify the ETP process operation, collect the treated and untreated wastewater samples and
analysis for consent parameters at the VSl laboratory

4. To verify the compliance against Adequacy Report and CPCB closure revoke.

Bl e e e rFrssasnlnsana
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Il Compliance against water balance

Modi Sugar Mills produces plantation white sugar by using the double sulphitation process. The source
of water used in the process is ground water and the water in sugarcane. Ground water is extracted
through tube well for use in sugar mill as well as staff colony. The visit was conducted during seasonal

operation on crop days 108 when the mill was in operation at 4463 TCD which is less than the installed

capacity. This is due to less availability of cane in the area of operation.

The source of water used in the process is ground water and the water in sugarcane. Ground water
is extracted through two different tube wells which is use in sugar mill only. Flow-meter has now been
installed in tube well and record of fresh water extraction is maintained (Annexure I- Record oftube
well water extraction and Image 1: Tube well and flow meter). As per the record, mill extracting
average 562 m*/day ground water for industrial purpose since starting of crushing season up to Jan

31,202, The mill has the permission of CGWA to extract groundwater (Refer Annexure-Il)

The average crushing of the mill on 108 days is 4463 TCD (Refer Annexure-lll DMR dated Feb 23, 2021)

Table 1: Water Balance for Modi Sugar Mills

(All quantities are in m*/day)

# .Parti'c'ula'rs i Quantity as per
adequacy report
A. Bollersection '
' . Waterinput
1 | Boller (35 +35+35=105TPH) (28 TPH is 2520
Standby)
Boiler efficiency 87%
Steam generation (Annexure IV: DMR) 2196
2 | ForSugar (Annexure IV: DMR)
Total water require_ment 2196
i Water and waste water Out put
1 | Boiler blow down @ 2% on boiler capacity a4
2 | Overall steam loss @ 1% 22
3 | Condensate Recycleto boiler (SK) 2130

= Modi Sugar Mills, Modinagar
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# Particulars Quantity as per
adequacy report
Total loss 66
B. Sugar process
i Water input
1 | Millimbibition’s @ 32 % on cane crushing 1472
2 | Steam exhaust from boiler 2130
3 | Water from cane @ 70% on cane crush 3220
(4462 avg crushing)
4 | Water from Juice heater condensate@ 644
14% on cane crush
Total 7466
il Hot water (Condensate) output from process
1 | Exhaust condensate from bodyl @45% on 2070
cane
2 | Vapour condensate from body 2 @30% on 1380
cane
3 | Vapour condensate body 3 @ 5.5% on 253
cane
4 | Vapour condensate body 4 & 5 @4% on 184
cane ‘
6 | Vapour condensate from all raw juice 644 R
heater @14% on cane crush |
Vapour condensate from all pans @30% 1380
on cane crush
' Total 5911
il Hot water (Condensate) consumption
1 | Required for boiler @88.75TPH ste.am 2130
Generation
2 | Exhaust De-superheating @8% on cane 368
crush ; :
3 | Required for Imbibition at mill@32% on | 1472
ETP Performance mm@ﬂt Report ~ Modi Sugar Mills, Modinagar 4
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Particulars

Quantity as per

adequacy report

cane crush

Required for MOL Preparation@2% on
cane crush

92

5 | Recycled at vacuum filters@5% on cane
crush

230

6 | Recycled at Pan@5% on cane crush

230

8 | Recycled for sugar melting & magma @9%

on cane crush

414

Total

4936

iv. Excess condensate generation

Excess condensate generation =
Generation - Recycle (5911 —4936 = 975)
Annexure V: Excess condensate
generation & Spray pond overflow
Distribution 420 Out of which 219 sent for
wet scrubber water makeup and 201 send
to ETP
Annexure V: Spray pond overflow waste
water and its utilization record

Image -3 : Spray pond __q__\gg;ﬂuw
wastewater sent to ETP '

975

Image-2: Excess condensate flow meter ) bl e

V. Water loss in product and by-product

Water in bagasse@50% moisture & @

30% production on cane

690

Water in pressmud @70% moisture
&@4.1% production on cane

132

Water in final molasses 12% moisture &@

4.8% production on cane

27

Total

B Jt-_"‘lw' =
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2) Cold water Balance

1016

Cold water balance Quantity Assumed in adequacy
report
Particulars Quantity | Recycle | Loss | Effluent
L Mill house
1 | Water for juice extraction
2 | Fibrizer bearing cooling 48 48 REETTRN | IR
3 | Turbine oil cooler 192 192 —— —
4 | Bearing cooling (Cane cutter) ki ===
5 | Fibrizer
a) Turbine oil cooler 192 192 o A
b) Bearing cooling
il Milis
a) Turbine oil cooler 960 960
b) FMG oil cooler 192 192

c) Mill roller bearing
d) Mill house DCS room (AC)

e) Recycle ‘'water cooling

tower make
and mill bearing cooling

water

circulation water (CPU)

f) Water used for external
mill washing

200

200

fil Power house

a) 3.0+3.0 MW power
turbine

2500

2500

iv. Boiler

a) Feed pump cooling

72

b) DM plant capacity 30TPH

NA

c) DM plant charging

84
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192 192

2) Cold water Balance
Cold water balance Quantity Assumed in adequacy
report
Particulars Quantity | Recycle | Loss | Effluent
L Mill house
1 | Water for juice extraction
2 | Fibrizer bearing cooling 48 48 I, S -
3 | Turbine oil cooler 192 192 P [ —
4 | Bearing cooling (Cane cutter) i R
5 | Fibrizer
a) Turbine oil cooler 192 192 R ra——
b) Bearing cooling : .
il Mills
a) Turbine oil cooler 960 960
b) FMG oil cooler

¢} Mill roller bearing
d) Mill house DCS room (AC)

e) Recycle ‘'water cooling

tower make
circulation water
and mill bearing cooling

‘water

up@2% |
(cPU)

f) Water used for external
mill washing

200

200

H Power house

a) 3.0+3.0 MW power
turbine

2500 | 2500

iv. Boiler

a) Feed pump cooling

72

b) DM plant capacity 30TPH

NA

¢) DM plant charging

HEIR
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d) Boller spreader cooling (5)

NA NA ity |, g
e) Vibro screen NA NA e— -
f) Boiler instrument room NA NA iy | S
(AC)
V. A. Boiling house
a) Air blower (Sulphur 72 72
burner)
b) Air compressor (C/F M/C) 144 144 gt || i
c) Air compressor (ETP) NA NA
d) Vacuum pump (OC filter) 120 120
e) Sulphur burner (Syrup & 120 63 57
Juice )
f) Massecuite cooling (B&C) - 120 120 il e
g) Pump gland cooling 168 84 Vil 351 84
(R1,5),CJ, and condensate
pump of JH, Pans
Evaporator body) :
h) Final molasses coaling NA NA woand™
B Cleaning of bodies and tubes
a) luice heaterand 30 L 30
evaporator
b) Juice sulphiter & Vaccum 10 s 5k pe e 10
filter cleaning
c) Hydraulic testing of bodies 10 s e 10
Vi, Miscellaneous
a) Floor washing 25 s Trages 25‘ _
b) Laboratory uses 12 SR -
¢) From process 50 RS |- 50
d) Domestic water s 8 32
Total 165 | 453

86
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9, NetFrosh Water Regquiremaent

Partic ulars

| Total Cold water Requirement

Water In recycle mode -

Water consumption/loss

]
) W s o=

Effluent generation

Refer Annexure V: Combined
effiuent send to ETP, Spray pond
overflow waste water send to wet
scrubber and ETP

Image - 4: ETP Inlet flow

measuring meter
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Quantity Assumed In

adoguacy report

6377

5759
T

il 4_153 say 460

Excess condensate available from

process sent to cooling tower

515

Condensate losses available In

cooling tower of capacity (@2.5%
drip loss )

12.87 say 13

| condensate water generation

Net condensate available

Refer Annexure VI: for excess

Image 5: Excess condensate flow

measuring meter

502

Sl
A

Water requirement for process

Net water requirement after

circulation of excess condensate for
process

Refer Annexure JI: Tube well

reading

Image 1: Tube well flow meter

618.0
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10. Compliance Status against Adequacy Report :
1. Net freshwater requirement for MSML based on record provided by mill is 618 m’/day

for process and domestic purpose as mentioned in adequacy report. However, mill has
utilized fresh water 608 m?/day since starting of crushing season.

2. Total effluent generation from the mill is about 450 m*/day including spray pond overflow
201 m*/day and process effluent 249 m*/day. Quantity of process effluent and spray pond
overflow wastewater is found within norms. The total effluent is treated in ETP.

3. About 947m*/day excess condensate is generated, which is recycled back to GSR after
cooling.

4. Flow measuring devices should be installed to measure various water consumptions,
recycle, and water abstraction as mentioned below.
a) Mill bearing cooling water
b) FMG oil cooler
¢) Mill roller bearing cooling
d) Cooling tower make-up water intake
e) Air compressor cooling water
f) Vacuum pump cooling water
g) Sulfur burner cooling water
h) Final molasses cooling
i) Hot water consumption at rotary vacuum
j)  Milk of lime preparation ;
k) Hot water consumption at a centrifugal machine - gl ® **f‘*""‘&‘
I) Cooling tower blow down g

5. Compliance against Adequacy Report

# Condition suggested in the adequacy report Status of work

A. Givil Work

1 | Reinstallation of screen as per above suggestion | Complied

2 | Construction of one more ciland grease chamber | Complied
near existing oil and grease chamber at ETP as per

above mentioned
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Condition suggested In the adequacy report

[ Status of work

3 | Needs to Increase the capacity /construct one

additional equalization tank for above mentioned
hydraulic retention time

Complied

4 | Industry needs to go for two stage biological

treatment i.e. anaerobic followed by aerobic in
construction of 450 m® capacity of anaerobic filter

along with media

Complied

Construct of chlorination tank to add the
disinfectant chemical to minimize the microbial
activity

Complied

Electro-Mechanical Work

Re-installation of screen as mentioned abr.;ve

size and inclination

Complied

installation of one mechanical oil and grease
skimmer from existing two units at ETP site and
Installation of agitator in proposed neutralization
tank

Complied

| Installation of plastic media with respect to

proposed anaerobic filter size

Complied

Installation of OTT make diffuser along with
proper piping network in aeration tank along
with twin lobe air blower of 1200 -1500 m*/hr.

Complied

Installation of auto chlorination dosing pump at

existing treated water storage tank

Complied

6

fnstallation of pressure sand and activated | Complied

carbon filters of size suitable for effluent

generation

Staff & Environmental Laboratory

ETP PMm Assessment Report — Modi Sugar Mills, Modinagar
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# Condition suggested in the adequacy report Status of work

1 | Currently, ETP operation has been given on Complied
contract. The trained contractual staff includes
supervisors and 3 operators. These are changed

as per the convenience of the contractor

2 | It is recommended that a dedicated person be | Complied
appointed as Environmental Manager/Officer
(M.Sc. environmental sciences/BE environmentor
equivalent), This person can look after ETP
operations, air pollution control equipment,
consent renewal, preparation of environmental
statement report (ESR) & hazardous waste return
(HWM), and other related environmental issues
of the mill

3 | It is recommended Establishment of a separate | Complied
laboratory with good facilities for effluent and
water analysis may also be considered. The
appointment of trained laboratory personnel and
ETP operators may also be considered in a phase-
wise manner. This will help to increase the
qualitative performance of pollution control
equipment and complete the statutory

ﬁ-u,.-t.s-\-‘-‘-“\““bﬂ“‘l&-ﬂ"!-ﬂﬂ

requirements of the pollution control authority

6. Observation & Recommendation: ¢

The mill has completed all ETP up gradation work suggested/recommendation in the adequacy (
report

0% éﬁhmnmm Repont ~Modi Sugar Mills, Modinagar i !




-_— @

1023

7. ETP Performance assessment

91
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Performance assessment of ETP has been done based on third party analysis report (Annexure ViI-A)

and sample collected and In house daily analysis record (Annexure VII-B)

# | Name of unit parameters Inlet value

1 | BarScreen Chamber
pH 8.61
cop 3924
BOD 1570
TDS 1988
TSS NA
Oil & Grease NA
Sulphate 426.5

2 | Oil &Grease trap ‘
pH NA
coD NA
BOD NA
DS NA
TSS NA
Oil & Grease NA
Sulphate NA

3 | Equalization Tank
pH 8.61
coD 3924
BOD 1570
TDS 1988
TSS NA
Oil &Grease NA
Sulphate 426.5
4 | Primary Clarifier

pH 9.70
CcoD 2238

. ETP Peﬁormance Asséssment Report - Modi Sugar Mills, Modinagar
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3 NMomeofumt | parammetecs {tnlet value i Qut let r
E value
a0 I §92 613
| TOS | 2088 1742
| TSS NA NA
| Qil & Grease NA NA
| Sirhas 2823 3885
IS Lrgeradic Sitee |
Tee 8.8 7.2
5 oo 1602 802
| 500 613 310
| oS 1742 1673
TS NA NA
Cil & Gresse NA NA
Saighats 3885 3704
’r La 72 72
ij oo 502 3627
E EQo 310 128
i iTt:.«.r 1673 1163
E ' = e Y
! | R A
’ Sulphate | 2704 2139
| Ll i
I7 jse 5 darifier
u B 7] W
P cao 3627 NA
- 5QD 128 NA
| ; ToS 1163 NA
- = NA NA
[ Qil & Grease NA NA
_ ' Suiphate 2139 NA
| 5 ANt Grece Fiter& Carten fiiter
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# Name of unit parameters Inlet value Out let
value
pH 7.2 7.4
CdD 362.7 1344
BOD 128 18
TDS 1163 984
TSS NA NA
Oil &Grease NA NA
Sulphate 213.9 1971
9 | 15 Days Treated Effluent storage tank
pH NA NA
coD NA NA
BOD - NA NA
TDS NA NA
TSS NA NA
Oil & Grease NA NA
Sulphate NA NA

8. Overall efficiency of the plant by considering the mill laboratory analysls

parameters Inlet value (mg/l) Out let value (mg/l)
BN B.61 7.4
cop 3924 134.4
BOD T 1570 18
75 ' 1088 984
TsS NA NA
- Oil & Grease NA NA
Sulphate 426.5 197.1

Note: NA indicates Not Analyzed *(Ref. annexure XVI)

ETP Pzr'for;nam:e Assessment Report —Modi Sugar Mills, Modinagar

14
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IX. Conclusion & Recommendations:

A. Water consumption and wastewater generation:
ich 45

1. Average 618 m® /day freshwater is consumed for the sugar process out of vh
m3
/day water is utilized for domestic purpose at colony
2. Total effluent generation from the mill is about 450 m*/day induding spray pond
overflow 201 m®/day and process effluent 249 m3/day. Quantity of process effluent
and spray pond overflow wastewater is found within norms. The total effiveat is
~ treated in ETP
3. Flow measuring devices should be installed to measure various weter
consumptions, recycle, and water abstraction as mentioned in point 4.4
B. About ETP performance ‘
i Mill has complied all modification suggested in the ETP adequacy and validation reports
ii.  All parameters of treated effluent were found within CPCB norms
iii. The overall COD, BOD, TDS and Sulphate reduction achieved by the process is
around 96.5%, 98.8%, 50.5%, 53.7% respectively
iv.  Itis strongly recommended to analyze the overflow sample of screen chamber, oil
and grease chamber and 15 days treated effluent storage tank on daily basis
V.  The mill has installed in house laboratory and carrying analysis
vi.  Mill has appointed well qualified person as Environmental Officer, who has
completed the Master degree in Microbiology had having experience of more than
3years. (Refer Annexure V1), The mill appointed a team of ETP operators. However,
it is strongly recommended that the mill should send the staff to attain the various
short term courses regarding ETP operation to upgrade their knowledge
. Conclusion: Now present ETP is adequate to treat the 1000 m?/day effluent along with
spray pond overflow wastewater because the mill has implemented two-stage
blological treatment i.e. anaerobic filter followed by ASP. Mill also complied with the

recommendations mentioned In the adequacy report, validation, and revalidation

report.

Dept. of Environmental Sciences
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GROUND WATER DEPARTMENT
(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti
Government of Uttar Pradesh
Form 8 (E)
[See rules 15(2)]

(RENEWAL OF AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF EXISTING WELL FOR
INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF GROUND WATER)
AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: REG034026
VALID FROM 06/12/2022 TO 03/01/2025

Senal No.: 202205001102 ) A
. ) R |
| ame of the Ovmer DS REDDY | | |
Address of the Applicant MODI SUGAR, MODINAGAR, ; Appllcatlnn No. ‘ GZBDDEZZRS-S_Z__ i .I
GHAZIABAD | l |
Date of Submission 31/05/2022 I Specimen Signature E
PE—— | MODI SUGAR MILLS (MODI i Company Address '"}___ LR |
INDUSTRIES LIMITED) : !
sy —— DR S Sl  BESSEEC e =T |
Location Particulars
D;strlct . 1 1 _—_! Ghaziab;d..- ) e _ﬁl;;k L I3 BHOJPUR 7 i
Plot No./Khasra No. = g MODINAGAR GHAZIABAIZ—J -l-JﬁAR Mu_n;:;pallty_fa;p;mt;; k Yes o ‘
PRADESH |
Ward No./Holding No. X - - NA
Particular of the Existing Well and Pumping Device - !
Date of Construction/Sinking of 15/01/1980 - N
the Well .
| Type nf- W;II . s _{Jb-;gv;_li);:rln; { Depth of the Well (In mel_ar] _ _T‘i;l').oﬂ ay
_ ;u;:s;of well Industrial - .[ Assembly Size(For Tube WeII) I o L ]
| ;i;a_l_n_ér Position {For Tube Well) o E R
Type of Pump Used Suhmersrble - : H.P. of the Pump i 30.00 |
| Operational Device Electric Motor Rate of Withdrawal (m3/hr.) ' 70.00
| Date of Energizatlon (ln Case of Electrlc Purnp) | 15/01/1980 ,
I Maximum Allowable Rate of 70 00 | Maximum Allowable Running Hours Per | 8.00
| Withdrawal (m3/hr.): ! | Day:
Maximum Allowable Annual I 84000.00 Recharge Required 0.00

Extraction of Ground Water:

Reason for renewal of N.O.C.

i .3, & Ffefeor @ RO

i Against Case

For Industrial Purpose
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This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified for extraction of ground water at a
rate not exceeding that as shown at SI. (3j), for Running Hours per day , and for maximum allowable annual extraction of ground water and is
valid subject to the observance of the conditions stated overleaf.

Holder of this NOC is hereby directed to assure annual recharge of 0.00 cubic meter, as specified under the application form.

Conditions

(1) In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

(2) No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization.

(3) For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow
meters(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction,
at outlet of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the
contrary is proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water |
meters

(4) The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if
the situation so demands. i
(5) In case of any change of ownership of the existing well, fresh registration has to be obtained.

(6) No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration.

(7) n case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be
incorrect during verification at any subsequent stage, this registration is liable for cancellation.

(8) The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

(9) Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shallbe |
made available to this office on monthly basis. [
(10) Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tube well used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing whenever needed. General guidelines for installation of piezometers
are as follows for compliance of NOC:

* The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is being
withdrawn. The diameter of the piezometer should be about 4" to 6”".

* The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more than one
piezometer are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as well as deeper
ground water aquifer monitoring.

* No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table: '

————

! Monitiring Mechanism | '
S.No Quantum of Ground water withdrawal (cum/day) ‘ No.of piezometers required — | -
. ; Manual DWLR with Telemetry (| !
1 <10 | 0 0 0 ||
2 11-50 ; 1 1 0 '
3 50- 500 | 1 0 1 {
4 > 500 2 0 2 ?

in meter up to two decimals.

« For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR) with
telemetry system should be used for accuracy.

* The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been stopped
for about four to six hours.

* All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be provided
for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its validation.

* The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon (October/November)
periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It. capacity bottle) to the concerned Director, Ground
Water Department, Uttar Pradesh, for chemical analysis.

« A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number, depth
and zone tapped of piezometer/tube well for standard referencing and identification.
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GROUND WATER DEPARTMENT

(Namami Gange & Rural Water Supply Department)

Ministry of Jal Shakti
Government of Uttar Pradesh

Form 8 (E)
[See rules 15(2)]

(RENEWAL OF AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF EXISTING WELL FOR
INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF GROUND WATER)

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: REG013999
VALID FROM 21/07/2023 TO 03/01/2025

' Serial No.: 202303000338

Name of the Owner | DS REDDY

| Extraction of Ground Water:

Reasun for renewa[ of N.O.C.

| w.ait. =t ﬂmafﬁtamtaﬂm 3

= Agalnst Case
|

For Industrial Use

|
Address of the Applicant | MODI SUGAR, MOD]NAGAR A.pplicatlon No. ll GZBDO323RIN0589 ‘
GHAZIABAD | [
Date of Submlss[on | 1 6/ 03/2023 Specimen Slgnature ‘ |
Company Name —l MODI SUGAR MILLS (MODI Company Address ‘ Modinagar, Ghaziabad, |
| INDUSTRIES LIMITED) | Uttar Pradesh i
Location Particulars
S o S | — =
District | Ghazmbad Block , BHOJPUR
Plot No./Khasra No. I MODI SUGAR, MODINAGAR, Municipality/Corporation ] Yes
! GHAZIABAD [
Ward No./Holding No NA
Particular of the Existing Well and Pumping Device
Date of Construction/Sinking of 15/01/1990
the Well
= - . R
Type of Well | Tube Well/Boring Depth of the Well (In meter} : 100. DD
Purpose of well Industnal Assemhly Slze(For Tube Well) I
SIrainer Posltlon (For Tuhe Well)
Ty'pe of Pump Used Submersnble H P. of the Pump ; 3{} 00
| Dperatiunal Devlce Electrlc Motor | Rate of Withdrawal (m3/hr.) | 190.00
i Date of Energization (In Case of Electric Pump) 15/01 /1980 '
Maxlmum Allowable Rate of 190.00 ' Maxirnurrl Mlowable Running Hours Per | 3.00
wnhdrawal (m3/hr): l Day: !
Maximum Allowable Annual 85500.00 ' Recharge Required ' 171000.00
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This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified for extraction of ground water at a
rate not exceeding that as shown at Sl. (3]), for Running Hours per day , and for maximum allowable annual extraction of ground water and is
valid subject to the observance of the conditions stated overleaf.

Holder of this NOC is hereby directed to assure annual recharge of 171000.00 cubic meter, as specified under the application form.

(1) In case of any change of ownership of the proposed well, fresh authorization has to be obtained.
(2) No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization.

(3) For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow
meters(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction,
at outlet of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the
contrary is proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water | .
meters

(4) The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if | .
the situation so demands. |

(5) In case of any change of ownership of the existing well, fresh registration has to be obtained. .
(6) No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at SI. (2) and (3) of this i
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration.

(7) n case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be
incorrect during verification at any subsequent stage, this registration is liable for cancellation.

(8) The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

(9) Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis.

(10) Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tube well used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing whenever needed. General guidelines for installation of piezometers
are as follows for compliance of NOC:

* The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is being
withdrawn. The diameter of the piezometer should be about 4" to 6.

* The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more than one
piezometer are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as well as deeper
ground water aquifer monitoring.

* No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

' i Monitiring Mechanism f
S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required | |
. Manual | DWLR with Telemetry
1 <10 J 0 | o | 0 P
2 11-50 ‘ 1 1 0 %]
3 50- 500 1 ‘ o | 1 ;
_ U e .
4 > 500 2 | 0 | 2

+The méasuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should be given .
in meter up to two decimals. .

- For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR) with .
telemetry system should be used for accuracy. |

« The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been stopped .
for about four to six hours.

= All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be provided .
for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its validation. |

* The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon (October/November) .
periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It. capacity bottle) to the concerned Director, Ground |
Water Department, Uttar Pradesh, for chemical analysis.

+ A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number, depth |
and zone tapped of piezometer/tube well for standard referencing and identification.
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« * Any other site-specific requirement regarding safety and access for measurement may be taken care of.

« (11) Any other condition(s) that may be imposed by the concerned Authority.

« (12) In case, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be
incorrect during verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

= (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m®/d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC)/ PHD Chamber of
Commerce & Industries/ Laghu Udyog Bharati certified auditors and submit audit reports within three months of completion of the same to
Ground Water Department, Uttar Pradesh. All such industries shall be required to reduce their ground water use by at least 20% over the next
five years through appropriate means.

» iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism
as mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m®/day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the [
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP. [

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal washeries,

other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of ground

water pollution. .
» (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions: |
i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering |
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.
« ii) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m®

/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc.

Date :17/08/2023

Place:Ghaziabad

This certificate is electronically generated and does not require digital signature
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Ghaziabad,UP,India
1 Modinagar, Ghaziabad, UP, India
I Lat 28.806370, Long 77.462323
£12/23/2023 03:49 PM GMT+05:30
“ Note : Captured by GPS Map Camera
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| Ghaziabad,UP,India

J Madinagar, Ghaziabad, 201206, UP, India
| Lat 28.806302, Long 77.462298

§ 12/23/2023 03:49 PM GMT*05:30
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EQ;" GPS Map Camera

Ghaziabad,UP,India

Modinagar, Ghaziabad, 245304, UP, India
Lat 28.751531, Long 77.590238

8/~ 12/25/2023 04:13 PM GMT+05:30

/’ Note : Captured by GPS Map Camera
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[‘.3 GPS Map Camera ‘}i'-l}*r" ‘h{(h

| Ghaziabad,UP,India
£ Modinagar, Ghaziabad, 245304, UP, India
Lat 28.751610, Long 77.590263

o 12/25/2023 04:13 PM GMT+05:30
Note : Captured by GPS Map Camera
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. [ 6PS Map Camera

Ghaziabad,UP;India
. ,:;; Modinagar, Ghaziabad, 245304, UP, India
N 4% Lat'28:751612, Long 77.590308
. 12/25/2023 04:13 PM GMT+05:30
Note : Captured by GPS Map Camera
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(&) GPS Map Camera

' Ghaziabad,UP,India
Modinagar, Ghaziabad, 201206, UP, India
Lat 28.806649, Long 77.462220
12/23/2023 03:50 PM GMT+05:30
Note : Captured by GPS Map Camera
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[_’_; GPS Map Camera

Ghaziabad,UP,India

Modinagar, Ghaziabad, 201206, UP, India
Lat 28.806427, Long 77.462272
12/23/2023 03:49 PM GMT+05:30

Note : Captured by GPS Map Camera
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| Ghaziabad,UP,India

J Madinagar, Ghaziabad, 201206, UP, India
| Lat 28.806302, Long 77.462298

§ 12/23/2023 03:49 PM GMT*05:30
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| Ghaziabad,UP,India

J Madinagar, Ghaziabad, 201206, UP, India
| Lat 28.806302, Long 77.462298

§ 12/23/2023 03:49 PM GMT*05:30
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Ghaziabad,UP,India
1 Modinagar, Ghaziabad, UP, India
! Lat 28.806370, Long 77.462323
£12/23/2023 03:49 PM GMT+05:30
Note : Captured by GPS Map Camera
T e > -
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Ve (A Unit of Modi Industries Limited)
UMESH MODI

e (GROUP sm—

ANNBAVRE R-8 115
MODI SUGAR MILLS /A

To, S5th March 2024

District Magistrate/ Chairman,
District Groundwater Management Council,
Ghaziabad, Uttar Pradesh

Subject: Implementation of Rain Water harvesting in Adopted Ponds
Ref: Letter No. 3066/e10f&0/f5103]051080uf20/2023-24 dated 21.02.2024

Respected Sir,

Kindly refer to submission of Affidavit for implementation of rain water harvesting system in the
adopted ponds. It is pertinent to note that the unit has to maintain the adopted ponds in village
Jalalpur and Ameerpur whereas ponds in village district Ghaziabad.

We have assigned the maintenance work of the two villages and complete work in Village
Machari to a party . While going through the ponds of the villages where the work was executed
in the year 2020 -2021, the ponds are affected by sewage and garbage from the village and in
Village Machri the pond is full of sewage. Now, it is requested to provide the design/ technology
to be adopted while development of the pond so that the execution of rainwater harvesting in
village ponds remains fruitful instead of contamination of the groundwater due to excessive
sewage.

We shall be grateful for your immediate response and guidance will facilitate us initiation and
completion of RWH work in ponds before onset of monsoon.

Modi Sugar Limited has obtained permission to the tune of 1110 KLD for 150 days. The unit has
implemented water efficient technologies by which the waste water generated out of process and
water Available in sugar cane is recovered and reused entirely in the plant and process resulting in
the reduction of Ground water withdrawal to the tune of more than 50% of Approved Quantity.

Thanking You
With Best Regards

For MODI SUGAR MILLS (MODI INDUSTRIES LIMITED)

0~
(Rﬁéﬁgh)

Vice President (Tech.)

Copy to :
Executive Engineer, e0f%0fdv /Nodal Officer, Ground Water Portal, Ghaziabad.

Modinagar-201 204 Distt.-Ghaziabad, (U.P.), INDIA )
- -mail : ceoffice@modisugar.com
Telephone : 01232 - 242321, 7902108560,7902108570 E-mai ‘
C?N-m 5429UP1932PLC000469 PAN : AAACM2063Q GSTIN : 09AAACM2063Q421
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- MODI SUGAR MILLS /A
» (A Unit of Modi Industries Limited)

UMESH MODI

26" February 2024

To,

District Magistrate/ Chairman,

District Groundwater Management Council,
Ghaziabad, Uttar Pradesh

Subject: Ho P BRA oifipRul, A5 Rech FRT Sfogo To-418/2021 TH
3floTot0-447/2021 # UG 31Ew faics 01.11.2023 F 3FUGH & T~ H)

Ref: Your letter No. 3066/c10/210//510%00%04f0/2023-24 dated 21.02.2024 and
letter No. 3067/c101310/f5101010%10UR0/2023-24 dated 21.02.2024

Respected Sir,

Kindly refer to your letter No. 2878/c0Ri0/f5010%0%0UR0/2023-24 dated
07.02.2024 for which a compliance report has been submitted duly received in your
good office on 16.02.2024. In compliance with the condition of Rain water harvesting,
the company has partially complied the pond work which was stuck up due to
pandemic in 2020 and 2021. We extend our regret for the same and submit our
affidavit for implementation for balance compliance in this regard.

We are committed to the maintenance of the adopted ponds and we are in the
process of doing the same.

Thanking You

With Best Regards

Kor MODI SUGAR MILLS (MODI INDUSTRIES LIMITED)
BONY
‘J 0

(R.PSIN )“/
Vice President (Tech.)

vl — fealbone
Copy to:-

\1./611"&“@11?% arf=r, sofofdo /Area e, TrSve arer uIdd, MiEEE |

Wl
gaﬁﬁﬂ\' B LA
‘ e IR

Mogiiagar - 201 204 Distt. - Ghaziabad, (U.P.), INDIA
Telephone : 01232 - 24%_82"1,"7_902108560,7902108570 E-mail : ceoffice @modisugar.com
CIN-U15429UP1932PL0660:469 PAN : AAACM2063Q GSTIN : 09AAACM2063Q4Z1
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Government of Uttar Pradesh '"VF76898560678%

e-Stamp -
RAVINDER KUMAR wur I/
Certificate No. | IN-UP76808569678861W LNO-30
Cerificate Issued Date . 26-Feb-2024 10:55 AM Acc- up14034904m0m ,UP-G?
Account Reference - NEWIMPACC (SV)/ up14084904/ MODINAGAR/ UP-GZB
inigue Doc. Reterence . SUBIN-UPUP1408490449991035288883W.
Purchased by ©  MODI SUGAR MILLS MODI INDUSTRIES LTD
sription of Document . Article 4 Affidavit
erty Description . Not Applicable
sicdaration Price (Rs.)
{ Party © MODI SUGAR MILLS MODI INDUSTRIES LTD
nd Party . Not Applicable
Stamp Duty Paid By . MOD! SUGAR MILLS MODI INDUSTRIES LTD
amp Duty Amount(Rs.) ;100

(One Hundred only)

Ew i R :'_‘Ilrl; _'J

Botagyag, < j BEFORE THE DISTRICT MAGISTRATE/CHAIRMAN
P 1844 ‘l’ wot District Groundwater Management Council,
o e POWE Ghaziabad, Uttar Pradesh
L EY AFFIDAVIT

I Rajendra Pal Singh S/O Sh. Churaman Singh aged about 65 years working as Vice President
(Tech.) in Modi Sugar Mills, Modinagar, Uttar Pradesh do hereby Solemnly affirm and declare
as under:-

1. That the present affidavit is sworn in by me in my capacity as an Vice President (Tech.)
on behalf of M/s. Modi Sugar Mills, Modinagar, Uttar Pradesh vide application submitted
for ground water extraction in accordance with UPGWD guideline.

2. That unit will install a Rooftop Rainwater Harvesting System in accordance with the
guidelines set out for the Red Category industry.

3. That unit will Maintain/ develop the adopted ponds for issuance of NOC for Ground
water withdrawal situated at village Amipur, Machhri and Jalalpur block Bhojpur,
District Ghaziabad in compliance of recharge liability set out in the NOC Condition.

4. That the unit will commence the Ground work on or before 10" of March 2024-

Date: 26/02/2024

DEPONENT
D
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2
VERIFICATION

Verified at Modinagar on this the 26™ day of February, 2024 that the contents of the above
"~ ~affidavit are true to the best of my knowledge and belief and that it conceals nothing and that no
PR ?ﬁ__‘f.j«;ﬁiggg;,o-f_ it is false. I understand that if any information furnished by me is found to be false,
bl ‘UPG‘WD can take punitive action against me.

'3 ’ t ) e

\

ATTE LS
séTA RANL

Adungaie

e e
A New o Tensy widi h:.’h;a
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drterd Srererer / sreae, Rren e e gawerE ulRyg, MRvRmETE |

9= Y6 € &/ TR0 / Rao¥osTosouRRo / 2023—24 / IEGIE2 21\01\ 102y

SHRI DS REDDY,

MODI SUGAR MILLS,(MODI INDUSTRIES LIMITED),
MODI NAG/ 't GHAZIABAD, U.P.

EMAIL- dlsreddy2007@gmail.com

MOB- 7300942144
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SHRI DS REDDY,

MODI SUGAR MILLS,(MODI INDUSTRIES LIMITED),
MODI NAGAR GHAZIABAD, U.P.

EMAIL- dlsreddy2007@gmail.com

MOB- 7300942144
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Registration Form

ANNEXURE R-9

GROUND WATER DEPARTMENT

(Namami Gange & Rural Water Supply Department)

Ministry of Jal Shakti
Government of Uttar Pradesh

121

[UIS 10(1) or 11(1) of the Uttar Pradesh Ground Water Management apd Regulation Act, 2019.]
[SWR oS WY que mﬁmmmgw&m'(‘rrum (M
Apglicant's Details
Type of Applicant Behalf of Firm/Company Application Number GZBD0224RIN0773
PTUSR TG W@
Application Date | 07/02/2024
Name of the Applicant RAM KAMAL YADAV l
TG BT AN l
]
Mobile No. 7060200432 Email ID. rkyadav@modisugar.com
maga FR $a add
Date of Birth 01/01/1963 Gender Male
wfafy few
Nationality Indian ID as Address Proof | Aadhaar Card
e foyara T ¥ ATES
Aadhaar Card Number 9457 7905 6638 Uploaded Aadhaar Card | Download
Jeirs g T R HTE ‘
1
House No./Flat No./Building No. l MODI SUGAR MILLS AUNIT Locality/Village :
AP HO/wAE Ho/Mad Ho | OFMODI INDUSTRIES LTD, geeanalia I
| MODINAGAR, GHAZIABAD
City/Town/Post Office ‘ GHAZIABAD State Uttar Pradesh
TREEIARE | | I
District ! GHAZIABAD Pin Code 201204
UG . A=
o |
Designation Authorized Signatory Company Name | MODI SUGAR MILLS (MODI
Uq HYA BT AN INDUSTRIES LIMITED)
Company Address MODI SUGAR, MODINAGAR, Authorization Letter Download |
HU BT gar GHAZIABAD TIPSR = ‘
Details of Existing Well ‘
U BT fAaR0
District Ghaziabad | Block BHOJPUR
WG S )cd
Plot No./Khasra No. MODI SUGAR, MODINAGAR, : Municipality/Municipal No |
Wi SIS 98 GHAZIABAD Corporation
TR ufasAR fAam
Ward No./Holding No. NA | Uploaded Land Details Download

about:blank

|m%mnmt@mﬁam

1/4
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S
217124, 12:16 PM Registration Form .
Uploaded Google / Toposheet Download .
Map
Juars fan T $U &1 T / u
Zisfte Ay
Location Coordinates , 28°49'32.44"N 77°34'8.67"E | Google Map | Download . .
wH e T A9
| Parhculars of Thﬁ Emstmg Well | .
Date of Constructlon!Smkmg of t 15/01/1990 ' Type of Well Tube Well/Boring | .
Well E PUBTUBR
agtraﬁﬁwhﬁiﬁr . 1
| Discharge of Tube Well (cum./hr) | 190
zqyﬂamﬁﬂ'ﬁ {cum mr} | ]
Housmg Pipe If Any Yes ; Approx. Length of Housing Pipe | 100.00 .
AR EE R | (In meter) |
i @1 g das = L
Approx. Diameter of Housing 250.00 Material of the Housing Pipe & Iron .
Pipe (mm) Blank Pipe
BRI Uy 7 g & FRiT Uy gd & Uy ¥ |
(Rreffex ) |t |
; Strainer Details -
wR |
‘. B
Material of Strainer Iron | Number of Strainer(s) 5 .
VAR & wnrt ‘ WA @1 9.
S.No. E Strainer Installed at what Depth from Strainer Installed upto what Depth from Length (In Diameter (In .r.
wH ' Ground Level (in Meter) Ground Level (in Meter) meter) millimeter) .
e | R YTRABFA T RN | |®RR SR AP T s e | deE oty | aw (R #)
(lﬂﬂﬂ‘) (fiex fﬁ A R
1 70 {]0 ?6 00 6.00 250.00
| i — — -
] 2 76.00 82,00 6.00 250.00
1|3 82.00 88.00 6.00 250.00 | -
|4 88.00 | 94.00 6.00 250.00 | ‘ &J
1 — E——— - = - 1 = e 2 |
| 94.00 100.00 6.00 250.00 |
I | | i _ — s e LS ‘ ]
Approx Depth of Wall (In meter) ! 100.00 Whether There has been Any | No l
FUP i _ | Adverse Report Regarding Water | I .
' i | Quality of the Well? i !
' - | TR & o B QUrE] S HaY E4
| | A g R 82 ._
— DR N —— | —— -— + — i
Ground Water Level (In meter) | 22 00 .
YoTd WY (e H) £
' Detalls of Emstlng Pumplng De\rlce ﬁﬂﬂﬁ nﬁnmmﬁﬂw
| Tipa-of Pumkn b6 s Used | Submersible ' Pump Capacity (In m%hr) ‘ 190.00

mfﬂrﬁs&mﬂmﬁwmm | | U & (m/hr) | 8
about:blank 2!4.
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-
- 2/7124, 12:16 PM Registration Form
. Horse Power (H.P.) 30.00 Length of Suction Pipe (In meter) 33.00
B4 UTaR (Ta.dt) AR 9ISy $1 G (Hex H)
- Operational Device Electric Motor Date of Energization 15/01/1990
— REre SuaRu Rggdievu fafy
' Details of Utilization of Well
B ™ % UGN P fqawor
. | Purpose of the Existing Well | Industrial
ﬁmqmmatsm ;
M | Annual Running Hours | 450,00 ' Annual Days 150
- T Iy (9 #) | aiffe uaihT (R &)
| Daily Running Hours 3.00 ' Whether the Water Supplied in | No :
mn ] Well Area Through Pipe Water
i ;  Supply or Not? ;
B ' 1 87§ o B oy sy I
5 | | STl ¥ e A g 87 |
. E Please Submit Mode of Recycled in ETP and used for Please Mention Whether Yes !
Treatment of Waste washing and Landscaping Obtained NOC from Uttar |
. Water/Effluent (For Industries) | Pradesh Pollution Control Board ‘
SRIY & Bt IUAR WUt W | for Discharge of Effluent/Waste |
N | EE Water or Not? |
‘ FUGT IE B 6 T IR W™ ‘
I wguur frd=or &S | srafig warg/
; SHUTRTE ST WaTE ¥ SATIRT FHIOT '
B o W Y o T @ Srar
;._...___ el i = = A= e ———
| Upload NOC Download Langth of Section Pipe (in Meter) | 33.00 |
B | sremafer yrorer srasive % A ot warg (e #H)
. Whether Rain Water Harvesting | Yes Any Other Information Which Unit has adopted two ponds For
== | Structure has been Constructed You Would Like to Furnish recharging Rain water. Copy of
. within the Premises? FIE 3G AHSRY & AT TS Compliance report has already
w1 o & auf wre waee FEATAEA & submitted with photographs
| | s Pafo fearman g
- Capacity of Structure, Constructed for Rain Water Harvesting (M*) | 149463.60
aul w/a & WagA gg i wvewn o g (o3
| S— - — — — 1.
. E Maximum Allowable Annual Extraction of Ground Water: 85500.00 i
- ! Does industry come under | No |
l MSME ? |
r |wau’mmsm5iiamrfaanar% |
| | |
- | NOC Issued By: |
| 3ETYRY FHIOT UF (GRT ﬁﬁm f
‘ Central Ground Watar Authorlty | No
FET umf e Wit
I Ground Water Deparlment Uttar Pradesh | Yes
wszﬁumww%wm
|| Certlf'cate Number REG013999 Issue Date ' 17/08/2023
:____.. - — ey s S T RS —— —— _._.i
. ' Expiry Date ' 03,‘0112025 | Upload Certificate ' Download |
[ S ——— S| | e ————
about:blank

3/4
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217124, 12:16 PM Registration Form

Declaration by the Applicant
Saee g Feawon

~

| | do hereby declare that the particulars fuenished herein above are correct and true . | understand that in case any of the information and particulars is | .
' found to be incorrect at any stage of scrutiny and investigation or thereafter, my application/registration is liable to be rejected/cancelled ..

| ¥ g aRT Dt Hea § 5 SR e T Raver W 7 v € | B e § 6 9t i ugare & SR et Hff TR R Sukied feRor sree ol e a ik
HaGARRRR R i/ vy o g g

| Agree/d TgHA § &

|
|
|
Note/dTe

+ Separate application forms should be used for registration of each individual well.

« The application form should be completed in all respect before submission. Incomplete applications are liable for rejection. Any correction |
alteration shall be duly authenticated.

» In case any of the particulars/information is found to be incorrect at any stage of verification | scrutiny, the application is liable for rejection.

; « In case any of the particulars/ information furnished is found to be incorrect at any stage even after issue of the registration, the registration is

| liable for cancellation.

| « Please write 'N.A." against those items which are not applicable. 1

= Please attach the following documents along with the application: '

I R EEEEREEEREEEERE

|
|
i
}

« (a) Document showing proof of ownership of land;

« (b) Photocopy of Aadhaar card / voter ID | ration card | any other proof of identification.

« (c) Map showing location of the existing well, the command are a and the existing wells which have been refer red to in item no.2(a), (b)and(c).
« (d) Affidavit referred to in item no. 7(e)

« The concerned Authority reserves the right to ask for any other document(s) from the owner applicant for examination of the merit of the case.

about:blank 4/4
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Annexure 1_ Borewell & Watermeter

[ GPS Map Camera

Fig: Water Metre- 2
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Annexure 2_ Piezometer

Modinagar, Uttar Pradesh, India
10, Bhupendra Puri 5t, Modinagar, Bisokhar, Uttar Pradesh 201204, India

PIEZOMETER- 1 (Water Level:10.1 mbgl)

5 6PS Map camera

Uttar Pradesh 201204, India

PIEZOMETER 2- (Water level 9.11 mbgl)



EXURE R-11 (COLLY)1 2 7
ENVIRONMENTA]LWTECHI\HCAL RESEARCH ¢ENTRE

Office & Laboratory: 2/261, Vishwas Khand, Gomti Nagar, Lucknow- 226 010 (U.P)

Ermail : ETRCLTH@YAHOOQ.IN, Web: www.strcindia.com

ISQ 9001:2015, ISO 14001 : 2015, OHSAS 18001 ; 2007

An Approved Laboratory from Ministry of Environment, Forest and Climate change, Govt. of india under EPA 1986

ETRC/PMOS/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS
!Test Report Ref No.: ETRC/1 706/11221/2023 |Date of Report: 17/06/2023
Name /Address/Type of Industry M/s Modi Sugar Mills
(A Unit of Modi Industries Limited)
Modinagar
District: Ghaziabad U.P.)- 201204
SAMPLE DETAILS
1 |Water/ Waste Water Ground Water § |Packin gCondition Sealed
2 [Sam pe Descri ftion Borewell No. 2 6 |Sam fle Collected By Indust rySelf
3 |Sam pe received date 12.06.2023 7 |Anal sis Start Date 12.06.2023
| 4 [Sam pe Quantit y 5.0 liters 8 | Anal yss End Date 116.06.2023
TEST RESULT
r Rangeof | Indian Standard
Sr, | Test Parameter Unit Protocol/Test Method Rasult ﬁf;tilnagf 10600: 2002
No | detection Desirable |Permissible
Ph ydco-chemical Parameters
IS: 3025 (Part-4): 1983
-1 Colour Hazen Reaffirmed: 2017 <5.0 5-30 5 | 15
IS: 3025 {Part-5): 1983 o
2 |Odour - Reaffimed: 2017 Agreeable | Qualitative | Agreeable Agreeable
3 | M - APHA 23" *Ed. 2017-4500 H 7.5 1-14 6.5-8.5  No Relaxation
4 | Turbidit y NTU APHA 23" °Ed. 2017-2130 B BDL 2-40 1 5
Total Dissolved 18: 3025 (Part-16): 1984 )
5 Solids TDS ) mgd Reaffirmed: 2017 410.8 10 - 5000 500 2000
Ammonia (as total rd .
6 ammonia-N ) mg/l APHA 23" Ed. 2017-4500-NH; F BDL 05-10 0.5 No Relaxation
Anionic Detergents rd
s MBAS ) mgA APHA 23" Ed. 2017-5540 C BDL 0.05-05 0.2 1.0
iS: 3025 (Part-40); 1991 -
8 |Calcium as Ca mg/l Reaffimmed: 2019 56.0 2.0-600 75 200
9 |Magnesium as Mg mafl | APHA 23" Ed. 2017-3500 Mg, B | 33.048 0.1 - 200 30 100
10 |Chloride as Cl m gl APHA 23" “Ed. 2017-4500-CI'B 24.0 2.0 - 2000 250 1000
11 |Fluoride as F mgfl APHA 23" Ed. 2017-4500 F C 0.35 0.02-50 1.0 1.5
Free Residual 1S: 3025 (Part-26): 1986 .
12 Chlorine mg/ Reaffirmed: 2019 BDL 0.1-50 0.2 10 B
I1S: 3025 {Part-34): 1986 .
13 |Nitrate as NO; mg/l Reaffimmed: 2019 EDL 1.0-70 45 ! No Relaxation
Phenolic Compound rd 0.001 -
14 4s C¢HsOH ) mg/l APHA 23" Ed. 2017-5530 C BDL 0.005 0.001 0.002
15 |Sulphate as SO, mg/l | APHA 23" Ed. 2017-4500- SO.™ 26.0 1.0 - 500 200 400
16 |Alkalinity as CaCO, mg/l APHA 23" Ed, 2017-2320 B 296.0 2.0 - 1000 200 I 600
17 E‘a’tgga"’“ess 3 | mgl | APHA 23" Ed. 2017-2340 C 2760 | 5.0-800 200 600
T o
18 |Aluminium as Al mgt | APHAZS d 203191208 BOL  |0.015-50 | 003 0.2
APHA 23" °Ed. 2017-3120 B
19 |Boron as B mg/l lCd)P-OES ) BDL 0.05-20 0.5 1.0
APH f . 2017-3120 B
20 |Copper as Cu mgf AZS ((U:Eozes 3120 BOL | 003-10 | 005 15
r
21 |Iron as Fe mg/| APHA 23(0'?’?6%081 7;'3120 B 0.13 ‘ 0.05-20 0.3_ No Relaxation
Pagel1of2

Regd. Address: 4/57, Vipul Khand, Gomti Nagar, Lucknow - 226010 (U.P.) Mob: 09897674227



ENVIRONMENTAIO&S TECHNICAL RESEAR1C% §ENTRE

Office & Laboratory: 2/261, Vishwas Khand, Gomti Nagar, Lucknow- 226 010 (U.P.)

Email : ETRCLTH@YAHOO.IN, Web: www.etrcindia.com

ISO 8001:2015, ISO 14001 : 2015, OHSAS 18001 : 2007

An Approved Laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986

Test Report Ref No.: ETRC/1706/11221/2023

APHA 23" Ed. 2017-3120 B
22 | Manganese as Mn mg/l (ICP-OES) 0.04 0.02-5.0 0.1 0.3
; APHA 23" Ed. 2017-3120 B
23 | Zincas Zn mg/l (ICP-OES) 0.62 0.05-15 5 15
.
24 | Cadmium as Cd el I BDL | 0.05-20 | 0003 | No Relaxation
rd
25 | Lead as Pb mg/l . 23(ICEC-162EOS1 ;’3120 - BDL 0.01-10 0.01 No Relaxation
26 | Mercuryas Hg g/l APHA 23" Ed. 2017-3112 B BDL 0.5 - 1000 1.0 No Relaxation
APHA 23" Ed. 2017-3120 B .
27 | Nickel as Ni mg/l (ICP-OES) BDL 0.05-5.0 0.02 No Relaxation
3 APHA 23" Ed. 2017-3120 B
28 | Arsenic as As mg/l (ICP-OES) BDL 0.02-20 0.01 0.05
rd
29 | Total Chromium mgl | AT ey T BDL | 003-50 | 005 | No Relaxation
Microbiological Parameters '
22 MPN
MPN/ 1S: 1622 - 1981 Present or Shall not be detected in any
30 | E. coll 100 ml Reaffirmed: 2019 Absent | jpcent per 100 ml sample
100 mi
MPN/ IS: 1622 - 1981 s Shall not be detected i
. y - Present or all not be detected in any
91 | T-cell 100 ml Reaffirmed: 2019 st Absent per 100 ml sample
BDL=Below Detection Limit

seennenass END OF REPORT........
» ETRC warrants that all analytical work is conducted professionally in accordance with all applicable standard laboratory practices and that this data reflects our best
attemnpt to generate accurate results for the sample, mentioned in the report as above.

. The result relate only to the items tested.
. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results and/or the performance of the equipment

constituting to the results.

s Alldisputes subject to Lucknow jurisdiction.
. This report is not to be reproduced wholly or in part and cannot be used as evidence In the court of law and should not be used in any advertising media without our

special permission In writing.
. Complain register is available in our laboratory.

w—&éw

Authorized Signatory
(Ritu Garg)
Qam

Authorized Signatory
(Sandeep Kr Verma)
Lab-Incharge
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ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE

Office & Laboratory: 2/261, Vishwas Khand, Gomti Nagar, Lucknow- 226 010 (U.F.)
Email : ETRCLTH@YAHOOQ.IN, Web: www.etrcindla.com

ISO 9001: 2015, ISO 14001: 2015, ISO 45001: 2018 & NABL Accredited Laboratory

ETRC/PMOS/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS
Test Report Ref No.: ETRC/2311/11223/2023 Date of Report: 23/11/2023
Name /Address/Type of Industry M/s Modi Sugar Mills
(A Unit of Modi Industries Limited)
Modinagar
District: Ghaziabad (U.P.) - 201204
SAMPLE DETAILS
1 | Water/ Waste Water Ground Water 5 | Packing Condition Sealed
2 | Sample Description Borewell No. 2 6 | Sample Collected By Industry Self
3 | Sample received date 18.11.2023 7 | Analysis Start Date 18.11.2023
4 | Sample Quantity 5.0 liters 8 | Analysis End Date 22.11.2023
TEST RESULT
Range of Indian Standard
Sr.| Test Parameter Unit Protocol/Test Method Result J’tl‘i!;tiitngf 10500; 2012
No ‘ detoction Desirable Permissible
Physico-chemical Parameters .
1 | Colour Hazen | IS: 3025 (Part-4): 2021 <5.0 5-30 5 15
2 | Odour - IS: 3025 (Part-5): 2018 Agreeable | Qualitative | Agreeable Agreeable
3 | pH - APHA 24" Ed. 2023 - 4500 H' 7.5 1-14 6.5-8.5 _No Relaxation
4 | Turbidity NTU APHA 24" Ed. 2023 - 2130 B BDL 2-40 1 5
Total Dissolved th
5 Solids (TDS) mgl/l APHA 24" Ed. 2023 - 2552 A+B 418.8 10 - 5000 500 2000
Ammonia (as total . y .
6 ammonia-N) mgll I1S: 3025 (Part-16): 2023 BDL 05-10 0.5 No Relaxation
Anionic Detergents th
7 (as MBAS) mg/l APHA 24" Ed. 2023 - 4500-NH; F BDL 0.05-0.5 0.2 1.0
8 | Calcium as Ca mg/l APHA 24" Ed. 2023 - 5540 C 62.4 2.0 - 600 75 200
: IS: 3025 (Part-40): 1991
Magnesium as Mg mg/l Reaffirmed: 2019 32.76 0.1-200 30 100
10 | Chloride as Cl mg/l APHA 24" Ed. 2023 - 3500 Mg, B 24.0 2.0 - 2000 250 1000
Fluoride as F mg/l APHA 24" Ed. 2023 - 4500-CI B 0.42 0.02-50 1.0 1.5
Free Residual th 5
12 Chlorine mg/l APHA 247 Ed. 2023 -4500 F C BDL 0.1-5.0 0.2 1.0
IS: 3025 (Part-26): 1986 g -
13 | Nitrate as NO; mg/l Reaffirmed: 2019 BDL 1.0-70 45 No Relaxation
Phenolic Compound IS: 3025 (Part-34): 1986 0.001 -
14 | (as CsHsOH) mgh Reaffirmed: 2019 RO 0.005 a0t Rs2
15 | Sulphate as SOy mg/l APHA 24" Ed. 2023 - 5530 C 22.0 1.0 - 500 200 400
16 | Alkalinity as CaCO; mgl/l APHA 24" Ed. 2023 - 2320 B 300.0 2.0 - 1000 200 600
17 E‘:gé:'a’d"e” a | mgl | APHA24"Ed.2023- 2340 C 288.0 | 5.0-800 200 600
" APHA 24" Ed. 2023 - 3120 B
18 | Aluminium as Al mg/l QCP—OES) BDL 0.015-5.0 0.03 0.2
APHA 24" Ed. 2023 - 3120 B
19 | Boronas B mg/l (ICP-OES) BDL 0.05-2.0 0.5 1.0
APHA 24" Ed. 2023 - 3120 B
20 | Copper as Cu mg/t (ICP-OES) BDL 0.03-10 0.05 1.5
h
21 | lron as Fe mg/l AEFIR 24“53:3225% ~S120.8 0.10 0.05-20 0.3 No Relaxation
AP "Ed. 2023 -
22 | ManganeseasMn | mg/ e R 004 | 0.02-50 0.1 03
Page 10f2
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ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE

Office & Laboratory: 2/261, Vishwas Khand, Gomti Nagar, Lucknow- 226 010 (U.RP)
Email : ETRCLTH@YAHOO.IN, Web: www.etrcindia.com

ISO 9001: 2015, ISO 14001: 2015, ISO 45001: 2018 & NABL Accredited Laboratory

Test Report Ref No.: ETRC/2311/11223/2023

. APHA 24" Ed. 2023 - 3120 B
23 | Zinc as Zn mgll (ICP-OES) 0.37 0.05-15 5 15
i - |
24 | Cadmium as Cd ol T - BOL | 005-20 | 0003 | No Relaxation
T
25 | Lead as Pb mgh || PFEA 2““5‘_.,’;32?5:; -3120B8 BOL | 0.01-10 001  No Relaxation
26 | Mercury as Hg pa/l APHA 24" Ed. 2023 - 3112 B BDL 0.5- 1000 1.0 No Relaxation
. APHA 24 Ed. 2023 - 3120 B ' .
27 | Nickel as Ni mg/l (ICP-OES) BDL 0.05-5.0 0.02 No Relaxation
APHA 24" Ed. 2023 - 3120 B
28 | Arsenic as As mg/l (ICP-OES) BDL 0.02-2.0 0.01 | 0.05
i)
29 | Total Chromium mal | A e BOL | 003-50 | 005 | No Relaxation
Microbiological Parameters
i MPN/ IS: 1622 - 1981 Shall not be detected in any
30 | E.coll 100 ml Reaffirmed: 2019 Absent | 1.6-1600 100 ml sample
: MPN/ IS: 1622 - 1981 Shall not be detected in any
il (g 100 ml Reaffirmed: 2019 Abeeit || 151600 100 ml sample

BDL=Below Detection Limit
<sessae:- END OF REPORT........

. ETRC warrants that all analytica! work is conducted professionally in accordance with all applicable standard laboratory practices and that this data reflects our best
attempt to generate accurate resulis for the sample, mentioned in the report as above.

. The result relate only to the items tested.

. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results and/or the performance of the equipment
constituting to the results,

. All disputes subject to Lucknow jurisdiction.

. This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media without our
special permission in writing.

. Complain register is available in our laboratory.

. ‘- A M
7 _ . S0
Authorized Signatory Authorized Signatory
(Sandeep Kr Verma) (Ritu Garg)
Lab-Incharge am
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LOG BOOK FOR VARIOyg

[ e
S WATER TO MOLTANK WATER TO CENTRIFUGAL MACHINE
pate
/—Tm WATER INITIAL FINAL wﬁ
;gnrf:lﬁa READING METER'/DAY READING READING METER'/DAY
ofslze] adibe | 39265 L o5’ | o224 | 3032 los 7
o2fodaY| 39265 249370 joS 36329 .3095'_‘;'; R TAR
s3jed2y | aq3ze 29u5Y 2y 204ss | 3056 113
oyfed2y | 394SY 14522 69 2054% | 30660 92
o5fedley | 32522 2959% 74 20460 26756 94
obfo329 29598 S b /17 o4 26756 2,%% | 139
plozled 2oy | 29794 92 30895 | 3618 J2a
sg)odl2y4] 29794 | 39896 Jeo | 3l6)6 2nsé 128
oq/o3/2y] %9396 | 33989 2 21156 31285 12.¢
jojo3jy (29989 | #0079 %7 21285 | 31414 /2.9
rlo32Y | Yov79 | HeléT 2% | 214y 31550 o
ledlzd | Holg7 | 40259 Q2 31556 “|\3LSh Jod
yule22M 40759 2 st

|
|
'
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|

|

MODI SUGAR MILLS 1 08§@0DINAGAR 7w >

1438

:'s..,-—_....,.___,.,____ e ey it il

FLOWMETERS - SEASON 2023- 202 ANNEXURE 13(COLLY)
MASSECUITE CODLING WATER
REMARKS SIGNATURE
INITIAL FINAL WATER
READING READING METER'/DAY
/5] /5/6Y 52 M -
15/ 44 /5214 sz s
[S216 1527) 55 =
| s527) 1532Y 53 M
15324 lS277 g e
| S277 lSUh 2o =3 /15"
1= Y30 15494 sl Ape
15484 /155 2% 54 M —
/ss3% /5590 S2- N
|S596 1584Y =4 A
156Y4Y /1S 697 S2 A
/5697 Is749 s52 A
/15749




Treated Water Transfer from Storage Lagoon to Sugar Mill

1081
Modi Sugar Mills, Modinagar

Record of Sugar Effluent Treatment Plant
Crushing Season 202320 2!

149

Final

Initial

Total Water

Date Reading Reading Teanatarin Signaturo Remark
24 Hours
2tlozladt [166BU2 | jeousu | 3e@ mp o
2607 24 WL 2S 6 | lbe®ha | taw w73 e
; }

Atz (g 63 | 126 | LMY -
ol z (6zeoé |TE1EST 1 3ET M3 puy,

02\93‘2"( 62 '5g§r {6'),(:‘::‘(:' 37({.,"3 S%‘

y&la@(ﬂq (L2 21X 62 3¢S Le b p 2

ozl e | 609 | 36 |

Signature of

\J:%charge
(E.O.)




Treated Water Transfer from Storage Lagoon to Sugar Mill

1082

Modi Sugar Mills, Modinagar

Record of Sugar Effluent Treatment Plant
Crushing Season 202320 24

Final

g Reading Reading Transtor Shnature il
24 Hours
Ei,%g\a's\w 163618, 1 132097 Yo, | Qs
,; 3\ [ | 163610 | maan3 S
ooy | (ko | 6421 | seqas Lt
0%\03\2& L & 29 L o
p\o 2\ M 6246 | (W83 | tor wo | S
#0224 | jseur 1652496 | o1 m> %@\
Woajsny | 1664776 | |6S8YT | 629 +° H&L

Signature o‘J\ ab Incharge

(E.O.)
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Modi Sugar Mills, Modinagar

Treated Water Transfer from Storage Lagoon to Sugar Mill

Record of Sugar Effluent Treatment Plant
Crushing Season 2023- 202Y

151

Final Initial Total Water ;
Dala Reading Reading Transfer in Signature Remark
24 Hours
12le2]234 | 167179 | 1¢6yT6 | Te3 P sk

g N v iio it s o '_-.-;‘} e
i L VPR O S B S e

Signal’cbe/\%f Lab Incharge

el

(E.O.)
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Modi Sugar Mills, Modinagar

Treated Water Record of Sugar Effluent Treatment Plant
Crushing Season 2023- 22Y

152

Date Rgggi?:!ng Rm?rl,g _Trcr:';a::;\éz:t;r Signature Remark
24 Hours
}
ollo3[202Y | [72666 172614 €50 M3 Mo
02od 303y | [T leq |72666 csg W’ MO-P\' )
03|e3xM| |1qYoSk VL)
l 33 | 73 mof

o4foaf2e>y [ 1T7UT2O | |-yoSE [ €72 13 H;c"i
oso3hey | 1953¢7 | |y100 | 639 wd wes]
0603202y [ [TL00Y 1s367 | 637 “_@/
07 o3]s2y| 176603 | [T600Y 599 ¥ | e

Signature of L.)%ncharge
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Modi Sugar Mills, Modinagar

Treated Water Record of Sugar Effluent Treatment Plant

153

Crushing Season 2023- 202
Dato RE:I%TI!IQ Rlen;té?:‘g '_l'rc;;all:;\é?l;r Signature Remark
24 Hours
oglo3ey | 177287 1164603 694 ~? "lj"ﬂ/
o9fo3poN | (79968 | 474287 | (81 m?
. of| 0%) >y
oozl | 130639 | 1F796 8 C10Mm3 %
3 1
oafnay | 179285 | 176638 | 64T M | wed
2fo32eq | jgool2 | 179285 | 727 M7 e,

Signature oéb Incharge

(E.Q.)
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MODI SUGAR MDBRS, MODINAGS®
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ANNEXURE R-16 4 o7

m Uttar Pradesh Pollution Control Board
“’%Jﬁ%zx Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.in, Website: www.uppcb.com

203563/UPPCB/Ghaziabad(UPPCBRO)/CTO/both/GHAZI ABAD/2024 Date: 22/02/2024
To,
M/s
MODI DISTLLERY A UNIT OF MODI INDUSTRIESLTD
MODI DISTILLERY (A UNIT OF MODI INDUSTRIESLTD) MODI Application Id-
NAGAR,GHAZIABAD(U.P),GHAZIABAD,201204 24953074

Consolidated Consent to Operate and Authorisation hereinafter referred to asthe CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA is hereby granted to MODI DISTLLERY A UNIT OF MODI INDUSTRIES LTD located at
MODI DISTILLERY ( A UNIT OF MODI INDUSTRIES LTD) MODI
NAGAR,GHAZIABAD(U.P),GHAZIABAD,201204. subject to the provisions of the Water Act, Air Act
and the orders that may be made further and subject to following terms and conditions :-

1. ThisCCA MODI DISTLLERY A UNIT OF MODI INDUSTRIES LTD granted for the period from
19/02/2024 to 31/12/2025 and valid for manufacturing of following products.

S |Product Quantity Unit

No

1 RSENA/IMFL 32 Kilo Liters’'Day

2 Bottling 3500000 Numbers/Y ear
(Cases/Annum)

2. Conditions under Water (Prevention and Control of Pollution) Act -1974 as amended :-
(i) Thedaily quantity of effluent discharge (KLD) :-

Kind of Effluent Quantity(KLD) | Treatment facility | Discharge point
Domestic 8KLD Septic Tank

Industrial ZLD Through MEE (06 ZLD

effect) and Dryer

for DDGS/Cattle
Feed

Industrial 200KLD CPU ZLD throughre-
usein processand
horticulture
development

(i) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with areport in this regard to be dispatched immediately.
(iii) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-
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Industrial Effluent Quality Standard

S.No. Parameter Standard
1 pH 6.5-8.5
2 BOD 30 mg/lit
3 CoD 250 mg/lit
4 TSS 100 mg/lit
5 Oil & Grease 10 mg/lit

(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with areport in this regard to be
dispatched immediately.

(v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so as to achieve the quality of the treated sewage to the following standards.

S No. Parameters Standards

3. Conditionsunder Air (Prevention and Control of Pollution) Act -1981 as amended :-

i) The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards.

Air Pollution Sour ce Details

S No. Air Typeof fuel | Stack no Control Height of
Pollution Device Stack
Source
1 5TPH Biogas/Bag 1 Particulate | 30 meter from
Boiler asse Matter ground level
Emmission Quality Standards
SNo. Stack no Parameters Standards
1 1 Particulate Matter As per notified
under EP Act, 1986

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately

(ii) The unit will not use any type of restricted fuel.

iii) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure asis
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-

Day time : from 6.00 am. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 am.

Standardsfor Industrial |Commercial | Residential Silence
Noiselevel in Area Area Area Zone
db(A) Leg
Day |Night| Day |Night| Day |Night| Day |Night
Time| Time| Time| Time | Time| Time| Time| Time
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| | 75 | 70 | 65 | 55 | 55 | 45 | 50 | 40 |
4. Essential documentsto be submitted by the Industry/Unit as Applicable :-
(i) Environment Statement in Form-V of Environment (Protection) Rules, 1986.
(i) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.
5. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.
6. Unit has to comply with the following specific & general conditions. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will resultsin legal action under the aforesaid Acts and Rules.
7. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. Y ou are directed to develop Miyawaki Forest as
per the SOP available at URL :-http://www.upecp.in/TrainingSession.aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the Board.
8. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

1. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in athree
month from the laboratory recognized by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not

complying with stipulated conditions or any further direction/instruction issued by the Board, legal action

shall be initiated against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be |eak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.
7. Theindustry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all

other concerned offices. In case of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect.

9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by

the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge
point or emission point
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12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.

Specific Conditions:-

1. Thisconsent isvalid only for products and quantity mentioned above. Industry shall obtain prior approval
before making any modification in product/process /fuel/ Plant machinery failing which consent would be
deemed void.

2. The Industry will not discharge its effluent (Industrial and or domestic) into any surface water body source
under any circumstances.

3. The Industry shall ensure the time bound compliance of the various provisions of ZL D guideline issued by
the UPPCB vide office memorandum no.H46886/C-1/Gen-42/2020,dt.28-01-2020 (available at URL

http://www.uppcb.com/pdf/ news_280120. pdf).

4. Electromagnetic Flow meter to be installed in all water abstraction points and usage of fresh water to be
minimized. The Industry will ensure the continuous and uninterrupted data supply from the OCEEMS to the
CPCB server.

5. The treated effluent/sewage shall be used for irrigation purposes as much as possible. The guidelines
developed by the CPCB for the utilization of treated effluent for the irrigation purposesis available at the
URL http://cpcb.nic.in/NGT/Guidelines-UTE-Irrigation.pdf.

6. The industry will have to ensure permission from the CGWA for ground water extraction and it will be the
responsibility of the industry to comply with the various conditions of the permission taken.

7. The Industry must operate and maintain properly the installed flow meter and web camera and shall ensure
on line connectivity of flow meter and web camera with server of CPCB and UPPCB.

8. The Industry shall develop proper green belt and rain water harvesting system as per guidelines. For green
belt at least 8 feet height plants should be planted which shall be properly protected as proper irrigation and

maneuvering arrangements shall be made. For the development of the green belt the guidelines issued vide
Board office order no. H10405/220/2018/02,dt.16-02-2018 shall be complied.

9. The industry shall submit Environmental Statement in prescribed format as per rule no.14 as per E.P Rules
1986 and Process effluent / any wastewater shall not be allowed to mix with storm water. Storm water drain

shall be passed through guard pond.

10. The Industry shall dispose the hazardous waste through authorized recyclers/TSDF and comply with the
provisions of Hazardous and Other Wastes (Management and Trans-boundary Movement) Amendment

Rules, 2016 and The Plastic Waste Management Rules, 2016 as amended.

11. The overall noise levels in and around area shall be kept well within the standards by providing noise
control measures including acoustic hoods, silencers, enclosures etc, on al sources of noise generation. The
ambient noise level shall confirm to the standards under the Environment (Protection) Act 1986.

12. The industry shall make temporary storage facility for storage of hazardous waste in the premises before
it will send to TSDF as per the provisions of Hazardous and Other Waste (Management and Trans boundary

Movement) Rules 2016.

13. The Industry shall install the Board showing daily environmental statement ie. chemicals used in the
treatment of effluent, flow meter reading , hazardous waste generated and send to TSDF etc. at the main gate
of the Unit.

14. The Industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act 1981
as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other applicable rules
notified under E.P. Act 1986.

15. The Industry shall submit ground water quality monitoring report done by MoEF & CC approved
laboratory in every 3 months.

16. This Consent order shall automatically become invalid on issuance of Closure Order by C.P.C.B /UPPCB
and further on Revoking of Closure order, the Consent order shall become valid.
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17. The Industry shall submit the point wise compliance report of the conditions imposed in the CTO issued
by the Board for year 2019 and the audited balance sheet for the current year and the details of fees
deposited within a month failing which consent would be deemed void.

18. The industry shall abide by orders/ directions issued by Hon’ ble Supreme Court Hon’ ble High Court,
Hon’ble National Green Tribunal, Central Pollution Control Board and U.P Pollution Control Board for

protection and safeguard of environment from time to time.

19. In compliance of the provisions of the Plastic Waste Management Rules 2016 as amended, the industry
shall submit the Extended Producer Responsibility (EPR) for the disposal of Plastic waste generated within a
month failing which consent would be deemed void.

20. The industry should ensure the operation of the air pollution control system (APCS) in such a manner
that the air emission confirms with the standards prescribed under the E.P Act 1986 as amended.

21. The use of Pet coke and Furnace oil as afuel isrestricted in compliance of the Hon' ble Supreme court
order.

22. In compliance of the provisions of the Plastic Waste Management Rules 2016 as amended, the industry
shall submit the Extended Producer Responsibility (EPR) for the disposal of Plastic waste generated within a
month failing which consent would be deemed void.

23. The unit shall install FGD/Alkaline scrubber to control Sox and NOx gaseous emission.

24. The Industry should be operated in such a way so that there is no adverse impact on public and
environment.

25. Unit shall establish Miyawaki forest as per the GO no. 1011/81-7-2021-09(writ)/2016 dated 13.10.2021
of Deptt. of Environment, forest and climate change and BG of Rs. 50,000/- be deposited within a month

time along with the proposal for proposed plantation.

26. Unit shall comply with the CAQM (Commission for Air Quality Management in NCR and Adjoining
Areas) direction no. 53 and 62 and other direction issued time to time regarding use of cleaner fuel.

27. Unit shall comply with the CAQM (Commission for Air Quality Management in NCR and Adjoining
Areas) direction no. 55 regarding DG sets.

28. Unit shall operate and maintain/upgrade the air pollution control device in such manner that emission
should be as per norms prescribed by CAQM.

29. For operation of DG sets during GRAP period unit shall comply with CAQM direction no. 55 and 68.

30. Unit shall submit latest stack monitoring report from NABL approved laboratory within one month.

31. The unit shall comply with directions of Hon’ble National Green Tribunal/Hon’ ble Supreme
Court/CPCB/UPPCB.

32. Unit shall seek authorization under HOWM, Rules, 2016.

33. Unit shall comply with all the directions issued to distillery sector.

34. Vigorous plantation and odor control system shall be developed in and around Bio-Compost yard.

35. Unit shall mark red line for 50% of capacity of lagoon.

36. Unit should shut down its process in case level of lagoon reaches to 50% of capacity or storage capacity
more than 15 days.

37. Unit shall comply with the order dated 30.01.2020 of Hon'ble NGT in O.A. No. 820/2019 President
Sarvjan Kalyan Vikas Samiti, Ghaziabad Vs State of U.P.

38. Unit shall comply with the order of Hon'ble NGT in Tilak Raj Adhana & amp; Ors. Vs. State of Uttar

Pradesh, Original Application No. 418/2021 with Original Application No. 447/2021.

39.  Unit shall comply with directions issued by HO vide letter No. H 07324/C-1/G-98/2024 dated

20.02.2024 and deposit the EC of Rs. 43,06,250/- within one month otherwise this CTO will be null and

viod.
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CEO
C-1.
Copy to:
Regional Officer, U.P. Pollution Control Board, Ghaziabad.
CEO
C-1.
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MODI SUGAR MILLS

(A Unit of Modi Industries Limited)

UMESH M(_)El

Date 02/03/2024
To,

The District Magistrate / Chairman
District Gound Water Management Council

Ghaziabad (U.P).

Sub:- Request for Waiver of Penalty imposed on Modi Sugar Mills for
non working two small borewells.

Ref:- Your Letter No. — 3068/70f%0 / fSoqosiosouRo / 2023-24 dated 21.02.2024

Respected Sir,
In contnuition of our Letter dated 26.02.2024, it is respectfully prayed as under:-

1. There was one small borewell to provide drinking water to the
Administrative Block of Modi Vansapati Manufacturing Company which
was installed long back.

2. That Modi Vansapati Manufacturing Company was permanenetly
closed on 03/02/2003.

3. That after closure of the said Company, this small borewell was not in
use and non operative since 2003.

4. That some Photographs of vacant Building of Administative Block of Modi
Vanaspati Manufacturing Company are also enclosed herewith for your kind
perusal.

5. That other one small borewell was installed long back near the Cane Carrier
in the Factory Premises to provide drinking water to the Sugar Cane
Growers who were supplying their Sugar Cane to Modi Sugar Mills.

6. That in the year 2009 the Management provided drinking water to the
Sugar Cane Growers at the Cane Carrier by installing Water Tank and
operation of this small borewell was stopped and non operative since

2009.
@ Contd.....2.....
i 7/,].(.4 .

-
s %7

b 1 It .

Wiakiheger-20E04 Distt. - Ghaziabad, (U.P), INDIA _
Telephone : 01232 - 242321, 7902108560,7902108570 E-mail : ceoffice @modisugar.com
CIN-U15420UP1932PLC000469 PAN : AAACM2063Q GSTIN : 09AAACM2063Q4Z1
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[ MODI SUGAR MILLS /A
(A Unit of Modi Industries Limited

UMESH MODI

— GROUP =

.

7. That both the above mentioned small borelwells was covered by RCC
structure so that they may not be used in future for any puropose.

8. That on 09.02.2024, the Officials of Inspection Task Force Team visited
Modi Sugar Mills and during the inspection they broken the RCC structure
and sealed both the small borewells which were already covered by RCC
structure.

9. That it is not out of the way to mention here that these two small borewells
were not in operation/use in any way for a period of more than 15 years.

10.That a penalty of Rs. 5.00 Lacs is imposed on Modi Sugar Mills vide your
Letter 3068/<0f¥0 / fSoqosionodRo /2023-24 dated 21.02.2024 on account of
the small two borewells.

11. That in the the interest of the natural justice, it is necessary to waive-off the
above mentioned penalty imposed on Modi Sugar Mills otherwise
irrepairable loss will be caused to the Company for their no fault.

Prayer

In view of the position explained as above, your good-self is requested to kindly
consider our request and waived-off the penaly of Rs. 5.00 Lacs imposed on Modi
Sugar Mills.

We shall be gratefull to your good-self for your favorable orders is the matter.
Thanking you,

For Modi Sugar Mills
(Modi Indutsries Limited)

Vice President (Tech.)

Copyto:

1. Executive Engineer, @oRi0fdo /Nodal Officer, Ground Water Portal,
Ghaziabad.

Modinagar - 201 204 Distt. - Ghaziabad, (U.P.), INDIA .
Telephone : 01232 - 242321, 7902108560,7902108570 E-mail : ceoffice@modisugar.com
CIN-U15429UP1932PLC000469 PAN : AAACM2063Q GSTIN : 09AAACM2063Q4Z1




MODI SUGAR MILLS A

(A Unit of Modi Industries Limited)

UMESH MODI

—— GROUP = Q\C

Date 26" February 2024

To,
District Magistrate/ Chairman,

District Groundwater Management Council,
Ghaziabad, Uttar Pradesh.

Subject: Request for Waiver of Panelty

Ref: Your letter No. 3068/c0R 0/f1 OQDGIOHOUF{ 0/2023-24 dated 21.02.2024
Respected Sir,

It is respectfully submitted that two non working borewells of small diameter were
Suo moto sealed and covered by RCC which was broken on 9.02.2024 by the task
force and sealed again.

Therefore it is requested to waive off the penalty imposed vide above letter No.

3068/ WORT 0/fST 030S0WOUR 0/2023-24 dated 21.02.2024 as we are complying
with all the conditions and directions issued from time to time.

We shall be grateful for the waiver of the penalty.
Thanking You

With Best Regards

%@Eﬁ For MODI SUGAR MILLS (MODI INDUSTRIES LIMITED)

O
(R.P.Singhf/>"
Vice President (Tech.)

Copy to:-
1. =R s, Sof¥0fdo /e e, uTeve arer Ui, mivrarEre |

09’ 0,'\\

" Modinagar-201 204 Distt. - Ghaziabad, (U.P), INDIA |
Telephone : 01232 - 242321, 7902108560,7902108570 E-mail : ceoffice@modisugar.com
CIN-U15429UP1932PLC000469 PAN : AAACM2063Q GSTIN : 09AAACM2063Q4Z1
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MODI SUGAR MILLS (MODI INDUSTRIES LIMITED),
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EMAIL- disreddy2007@gmail.com
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1 A%%EXURE R-19 193

Aveage quantity of water extracted from the borewell per day - 149.54 M3/day
Where it is used alongwith quantity of water per day

Makeup of power house UGR 90 m3
Toilet | ) B 40m3
Drinking ' 19.54m3
Average quantity of effluent sent to ETP for treatment per day - 545m3
-Average quantity of treated effluent sent to main plant for reuse per day. 452.33m3
Where it is use along with quantity of treated effluent per day. - |
wet scrubber . make up water ¢ _ ; 113m3
- boiling house gland ceoling el .. v 4Tm3
' spraypond.makeup - T B R s Tt 1 150m3
plantirrigatien | R - . 40m3
evaporator body testing T ) s 60m3
Road cleaning spray : : © * 42.33m3
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L:oo Average quantity of water obtained from the sugarcane 4800 Ton @70% = 3360 Ton.

2 Use of Water : Qty

“oocsneeee o Water in Bagasse @ 50% moisture and @28% production on cane = 14% on cane. 672 Ton

=  Waterin press mud @74% moisture and @5% production on cane = 3.75% o cane, 180 Ton

. Water in final molasses @12% moisture and @5% production on cane =0.6% an cane. 28.8 Ton

. Water used for makeup condensate on boiler = 7% on cane. 336 Ton

o During process of heating and concentration (vapour vent losses) =2% on cane. 96 Ton

. Evaporated from sugar materials goes to atmosphere = 4% on cane. 192 Ton

. Vapour condensed thraugh condenser of evap. & pans = 30% on cane goes to spray pond then go to ETP along with plant effulant 1440 Ton

sprayed water as wind lost @ 2%. 96 Ton

® Vaporised water to atmosphere = 6.6% on cane. 312 Ton

Total 3352.8 Tons

Doth




1127 oy
ANNEXURE R-20 (v gfere 3iw-aan diecdc

(3 scanned with OKEN Scanner



1128 106

Wit o WA

i
r

WA

(¥ Scanned with OKEN Scanner



-y

-4.

G Scanned with OKEN Scanner




(¥ Scanned with OKEN Scanner



(¥ Scanned with OKEN Scanner



(¥ Scanned with OKEN Scanner



(¥ Scanned with OKEN Scanner



1134 202

(¥ Scanned with OKEN Scanner



- JaE S0 AR 0T a5 | I
At 3:00 701 & 5:00 &) o (Havar-3ramre) | SR S

(¥ Scanned with OKEN Scanner



¥

A BRI "

FLN \ ~ ' . — g ! )

{ . LT @ Talk I- = '.’. | ~ . r
rTTTT & 4 LI1IN) 1 'l - ¥
“ir.nt « - & KR
E‘ Il I . L! \ % | ] '.l "T: Lw = ‘ .
1 % w?

ﬂmgi _f_ﬂ_\

._':"
ﬁ.'“ ;“,

i

(¥ Scanned with OKEN Scanner



3w 3:00 %1 & 5:00 %1 e (Rerare-rairer) |

C —
S

¥

%

v

(¥ Scanned with OKEN Scanner



(¥ Scanned with OKEN Scanner



mwaam&ooﬁm
e 300 73 2 5:00 7 o (Fer-diare) | B

.'f - + - -
2'2° %43
— L LER [ -

. 4
b

;
1
:
:
-
:
:

L

-
Ay
'

[l

(¥ Scanned with OKEN Scanner




- e 9:00 A gz 100 &

(¥ Scanned with OKEN Scanner



(0 qﬁm 31Ttb—am Afeac g¥) '

™ N A v

F

(¥ Scanned with OKEN Scanner




210

; "w f4lBL"i:'f f:g

e e L #—-—m-l-o ——

Waﬁméﬁrwﬂ@wwoﬁr ga‘lmam

Wzﬂsa&m&mﬁmmm T & 9 wollagfed il
YEpaR D1 MR PRPHH T, HETHYd dGuTeT Hferap,
400 I SR SRYaHG Hddd  SiITH =11 gl AR, Siel
ARG 2N | T AT D3R DI, TFael {GAR T, J1y
AT derR AN esaRiam - I 3nfe Hise A | SISt DD
3 TG VT pal | DRI BT 1 R fop et Aikeaet gve
@mm@ﬂwﬁwﬁ &b TcdIaE ¥ HelAl A WeR By
pled T | To7efl T 3RS Tl YT & |

(¥ Scanned with OKEN Scanner



mwﬂﬂﬂlﬂﬂm i
ard 3:00 7 & 5:00 73 5 (R DT

(¥ Scanned with OKEN Scanner



\ LA " ..- . " ; : - : . " L . . . ._... P e
o . e h . ,1 - =
W e SR n N
e N o e,

- . Ir \ -
- -F’. " _.' !lJ w8
o' L .Klm y.. .__‘#.

1 i
SRR

s s et ae .-t-a.. ...,
Ia)f.l...lult.@in.!.fvm.._..
. oF Barg 0l

gl S

IIIII

> " M \'- -. - - ]
" AR RN -.-../.w b
..n_-v.l._ll.l'-_llilﬂ..l v b S

R NV

.

i "\ % 1 ..ﬂﬂ Ay
L NS
Ll I“ . i W .
» - L |
v S S '

(¥ Scanned with OKEN Scanner

Sl d%
fYeer aNdEY 3 | ST

&I 39 Wi W)

<
SiaH 18T v,
®© | Jare

. 751 e, S ek dured |

ferem 7w anfe o

T forog

9 <d
I &I <l

”

2 ST 7 H 3R | W7 I | e
Y EUel & & 9 o I a9 9

i
fergas

e

L3

-

arel ga

St

A1 Het Al 3 PEEr sl | S RN fohan | 3R sarn &

9% i g | fauraen Sf

e
'{E’Q'{i{r,
Uehsl YHERT I el

L

W l

HelId4en

P
“
¢
F

T T A
T o




=

N

| - 4 3.
.II' : a " I I N ,

-

-

e .. 'A'A,Q’

(¥ Scanned with OKEN Scanner



— Gy —

P P — —_— 4~

a

mammﬁ

&I TFWS]WW’{WEFW
JAEEE 2R B FAaHE 989 § 9 @l
yieTed {5499 &

o i, e TSR W] T9TATH o SETHA
ﬁqﬁamﬁaﬁwuﬁ‘fgﬁ

500 ZIfFadi =

AP ST TR 8 A Hie gffeee | of e

yfafes Tt wist #1 wt fafear gy
(3floToETo ) FHIFM ST @1 & | T Tifeian
9Me AR &

UEATR A {3 399 FHR e
slo HY] foretr= ud AL -

MEEIEE NG IEETE L G RE RER L Gl

e &S A4 1 TS SUe=H F04 =0

e gl W = fAdafda & 7 399

9l IHYI FHHR HIE 9 g1 100 FHel Tsi 5
feru forefid e &g FeHiet W = 39cie
FG T Y1 9N 500 FrEe TH H
ZYHE, 99 W2 UH 37 ®H 9 HE 5

% ¢ 9199 JEHT &1 g fa & @

& U1 214 el 5 T3 29790 & 721 sfceh o]
Arst1=di foraer 2rmata & wfdend o e
U FT @ ¢ 399 39 a1 TIEEEt

yiaete? 9 794 & U S9e=1 F33 S0 |

TSHe HIEl g7 ®qd 971 quiEd J

Frad feael fofat | 2194 fa=r =959 +:1d

B AT =To | fy@Em= 9 3991 AR 79 510

ST 1 A S 1 HJUEAT I g0
Fel foh o2 A &1 =1 & foh S99 J1e) g0 3/
T 94 Hidied Fi= 1200-1250 T+ T4
SR ATl 3l Wl BTE sl W54 ITcTeH

feren e &1 | Fvaret faar e | HisE

W® 41 THoUloddel % UTSagied,
SloSlohIVE  HEWEHE  (Ule3He),

e 91 T[T T FATY == A Afed Al
gFZel o 5% W=IF &1 TUg-d AreH
@

(¥ Scanned with OKEN Scanner



(¥ Scanned with OKEN Scanner



(3 Scanned with OKEN Scanner



1149 217

a’s‘ﬁ'c‘cﬂ 14a=mﬂ 2024 aﬁmm g_g

l"..)' gig -~
ﬁ‘lm f ‘ » {,,,.., Y
. ' “_‘4‘"‘"\{):’, y S

gu#@ﬁmﬁai’rﬁﬂm

4 o - g0 A U
O - 30 0 W d) 3Ry 3 fveed W
B i oft feqr 7731 | Ty WAt ot 4

Bl R Y Gaiferd &l
ggréaaaeaaﬂmtﬁﬁwﬁan fIeROT g3 | faemae A 390 P
) YoTd IS TR et faaruT P! IRIE 31 | GI3IR HEHeTd
PRI g3 | 5 3ifcifY faera . SISt PRI, e eI 7,
8159 f¥1ard g TRulfeia! GHIG 31 HIoig 3 I 3ER,

mﬁmmﬁlﬁmﬁ e dict IR @1 R J HIR
I P Ui Uoflagfed Il 491 & ST il ) el QU IIT |
- 3D YA {51 1T EoIR~ QSIed AR el PR A
ORRCIHG clTl I daet fRU ) 100 @il @) el U |

G Scanned with OKEN Scanner



L
@
c
=
S
O
n
=
w
X
o
I
e
=
°
@
=
=
©
O
)




(¥ Scanned with OKEN Scanner



SiaeT 2:00 991 g m:ﬂ?ﬂ. H’fiﬁ?m

————

—

(} Scanned with OKEN Scanner



	Annexure 6.pdf
	Page 1
	Page 3
	Page 5
	Page 7
	Page 9
	Page 11
	Page 13
	Page 15
	Page 17
	Page 19
	Page 20
	Page 21
	Page 22
	Page 23
	Page 24
	Page 25
	Page 26
	Page 27
	Page 28
	Page 29
	Page 30
	Page 31
	Page 32
	Page 33
	Page 34
	Page 35
	Page 36
	Page 37
	Page 38
	Page 39
	Page 40
	Page 41
	Page 42
	Page 43
	Page 44
	Page 45
	Page 46
	Page 47
	Page 48
	Page 49
	Page 50
	Page 51
	Page 52
	Page 53
	Page 54
	Page 55
	Page 56
	Page 57
	Page 59
	Page 60
	Page 61
	Page 62
	Page 63
	Page 64
	Page 65
	Page 66
	Page 67
	Page 68
	Page 69
	Page 70
	Page 71
	Page 72
	Page 73
	Page 74
	Page 75
	Page 77
	Page 78
	Page 79

	annexure R 9.pdf
	Page 5
	Page 6
	Page 7
	Page 8


